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REPORT OF THE JOINT COMMITTEE IN THE MATTER OF ORIGINAL APPLICATION 

NO. 44 OF 2023 (WZ) (ARYAVART FOUNDATION VS. M/S.  LOTE PARSHURAM 

ENVIRONMENTAL PROTECTION CO-OP. SOCIETY LTD. & ORS.) IN COMPLIANCE 

WITH HON’BLE NGT (WZ) ORDER DATED 17.04.2023.  

 

1.0 BACKGROUND 

The Original Application (OA) No. 44 of 2023 (WZ) was filed by Aryavart Foundation, regarding 

non-compliances and violation of environmental norms by CETP operated by M/s Lote 

Parshuram Environment Protection Co-op. Society Ltd.  (Respondent No.1).  The directions 

issued by the Hon’ble NGT vide Para-03 of the aforesaid order dated 17.04.2023 are 

reproduced below;  

 

  “ 03. We deem it appropriate to constitute a joint committee, consisting one member each 

of Central Pollution Control Board (CPCB) and Maharashtra Pollution Control Board 

(MPCB). MPCB shall be the nodal agency of the said Committee. The Joint Committee 

shall assess the environment damage caused by respondent No.1 and recommend a 

plan for its restoration and also shall assess adequacy of CETP to meet the standards 

and recommend the standard for its improvement. The report shall be submitted by the 

said Committee within a period of one month.” 

The copy of the aforesaid order dated 17.04.2023 of the Hon’ble Tribunal is given at 

Annexure-I.  

 

2.0 THE COMMITTEE 

In compliance with the aforesaid order of the Hon’ble Tribunal, MPCB being the Nodal Agency, 

constituted Joint Committee vide office order dated 04.05.2023 comprising members from 

Central Pollution Control Board (CPCB) and Maharashtra Pollution Control Board (MPCB), as 

below-  

I. Shri Pratik Bharne, Scientist E, CPCB, Regional Directorate, Pune  

II. Shri Jagannath Salunkhe, Regional Officer, MPCB, Kolhapur  

III. Shri Sanjay Jirapure, Sub Regional Officer, MPCB, Chiplun (Nodal Officer) 
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3.0 APPROACH OF THE COMMITTEE 

As per the Hon’ble NGT order dated 17.04.2023, the committee was directed to-  

I. assess the environment damage caused by CETP operated by M/s Lote Parshuram 

Environment Protection Co-op. Society Ltd. and recommend a plan for its 

restoration  

II. assess adequacy of CETP to meet the standards and recommend the standard for 

its improvement. 

 

Accordingly, the Joint Committee adopted the following approach-  

● Meeting with CETP operator  

● Site visit and sampling at different stages of treatment of CETP on grab as well as 

composite basis to assess adequacy of CETP to meet with the prescribed discharge 

standards. 

● Site visit and sampling of water & sediment at river Sonpatra near village Kotwali  to 

which the natural drain meets which passes from MIDC area, and also transverse 

behind the CETP and disposal pipeline passes almost parallel to this river 

● Site visit and sampling at IN SITU Treatment Project (1 MLD) Village Kotwali for the 

treatment of water flowing in the Kotwali Nallah (having chance of contamination due 

to sewage and industrial effluent mostly due to rainy season) for rejuvenation of 

Vashishti river  

● Compilation of information/data from CETP, MIDC & MPCB. 

● Preparation of draft report, deliberation amongst the members of the Joint Committee 

and finalization of the Report. 

 

4.0 LOTE-PARSHURAM INDUSTRIAL AREA AND CETP- M/S. LOTE 

PARSHURAM ENVIRONMENT PROTECTION CO-OP. SOCIETY LTD.  

4.1 LOTE-PARSHURAM INDUSTRIAL AREA: 

Maharashtra Industrial Development Corporation (MIDC) has developed the Lote-Parshuram 

Industrial Area in the year 1986 admeasuring 519.40 hectors of land along Mumbai-Goa 

National Highway (NH No. 66). This area is located about 13 km from Chiplun in Khed Taluka, 

Ratnagiri district of Maharashtra in Konkan Region. This industrial area is notified for chemical 
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units. MIDC has provided basic infrastructure facilities such as roads, water supply scheme, 

effluent collection & disposal scheme and street lights in this area.   

 

Total 601 plots are developed, out of which 504 plots are allotted. The total 110 plots are 

allotted to chemical industries. The industries located in this industrial area are indulged in 

manufacturing of organic chemicals, dyes and pigments, pharmaceuticals, pesticides and 

inorganic & synthetics chemicals.  

 

Being chemical zone, considering the increasing demand of entrepreneurs, MIDC has acquired 

574.18 Hect. of land about 1 Km away from existing Lote-Parshuram Industrial Area along 

Mumbai-Goa NH-66, as Additional Lote-Parshuram Industrial Area. The work of providing 

basic infrastructure to the add Lote-Parshuram Industrial Area is in progress. The geographical 

location and google image of Lote-Parshuram Industrial area are shown in Image-01 and 02.  

 

The number of industries of different categories in Lote- Parshuram Industrial Area & 

Additional MIDC Lavel area are given in Table-01, as below:  

 

TABLE-01: INDUSTRIES AT LOTE-PARSHURAM INDUSTRIAL AREA & ADDITIONAL 

INDUSTRIAL AREA LAVEL  

S. No. Category of industry LSI MSI SSI Total 

1. RED  22 12 93 127 

2. ORANGE  1 1 10 12 

3. GREEN  1 0 9 10 

 Total 24 13 112 149 

        *LSI- Large Scale Industry, MSI- Medium Scale Industry and SSI- Small Scale Industry. 
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Image 01: LOCATION MAP OF LOTE-PARSHURAM, CHIPLUN AND KHED. 
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Image 02: Google Image of Lote-Parshuram Industrial Area. 

 

4.2 COMMON EFFLUENT TREATMENT PLANT (CETP) - M/S. LOTE PARSHURAM 

ENVIRONMENT PROTECTION CO-OP. SOCIETY LTD.  

 

Common Effluent Treatment Plant (CETP) is located at Plot. No. P-30, MIDC Lote-Parshuram.  

The CETP was established in the year of 2003. The CETP was operated by M/s. Lote Parshuram 

Environment Protection Co-Op. Society Ltd. Earlier, CETP was established for the capacity of 

4.5 MLD in the year 2003 which was further up-graded/expanded to capacity of 10 MLD which 

is completed in the year 2018. The up-gradation/expansion of CETP carried out considering 

the non-compliances the discharge standards and expansion of the industrial units/area.   

 

Previously, operation & maintenance of CETP was being looked after by M/s. Lote-Parshuram 

Environment Protection Co-Society Ltd.  The expansion work of 4.5 MLD to 10 MLD CETP was 

given to M/s Aquachem Enviro Engineers Pvt. Ltd (AEEPL) during the period 2015-2017 by 

MIDC.   
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In view of continuous non-compliance of the discharge standards by the seven CETPs including 

Lote-Parshuram CETP in Maharashtra, MPCB issued direction to MIDC under Section- 33 A of 

the Water (Prevention & Control of Pollution) Act, 1974 vide letter No./MPCB/JD9WPC/B-962, 

dated 06.03.2017 (Annexure-II) and directed to take over the operation of the non- 

conforming CETPs within a period of 3 months i.e. on or before 31.05.2017.  

 

MIDC has taken over the operation & maintenance of Lote-Parshuram CETP and engaged 

operator –M/s Aquachem Enviro Engineers Pvt. Ltd (AEEPL) from 1st March 2018. Operation 

& maintenance of drainage network inside MIDC industrial area and treated effluent disposal 

line are looked after by MIDC. Presently, members of the CETPs are 75 industries viz LSI- 20, 

MSI-09 and SSI-46, discharge their treated effluent to CETP for further treatment.  

 

The renewal of consent to operate (CTO) was granted by MPCB to CETP (10 MLD) vide letter 

UAN No.0000153804/CR/2303002357, dated 29.03.2023, against its application No. MPCB-

CONSENT-0000153804 Dated 22.11.2022. The aforesaid CTO is valid up to 31-12-2028. The 

copy of CTO is attached as Annexure-III. 

 

Environmental Clearance (EC) is obtained for the up gradation of CETP for 10 MLD from SEIAA 

vide letter SEAC – 2015 /CR-418 /TC – 2 dtd. 28-06-2016 which was valid up to the seven years 

i.e. up to 2023.  The copy of the EC is provided at Annexure-IV. 

 

4.2.1 TREATMENT UNITS OF CETP 

CETP is provided with Primary, Secondary (Activated Sludge Process) and Tertiary Treatment 

(Pressure Sand Filtration and Activated Carbon Filtration) system.  The flow diagram is 

provided in Imgae-03 and the google image of CETP is given as Image-04.  The treatment unit 

details are provided in Annexure-V.  Though, the present design capacity of CETP is 10 MLD, 

Actual flow to CETP is in the range of 2.6 MLD- 5.1 MLD (2022-23).  
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CETP is designed for the characteristic of the influent as detailed in Table-02.  

TABLE-02 DESIGN VALUES FOR CETP (10 MLD) 

Sr. No. Parameters Value 

1 pH 6.0-8.0 

2 Suspended Solids 800-1000 

3 BOD       Less than 1200 

4 COD      Less than 2500 

5 Oil & Grease 10-50 

6 Ammonical  Nitrogen 50-100 

 Note- The values are expressed in mg/lit, except pH 

 

4.2.2 DISPOSAL OF TREATED EFFLUENT- 

Presently, treated effluent is disposed by pipeline of 7.732 Km at Karambavane Creek which 

is estuarine portion of Vashisthi & Jagbudi river, as per suggestion by National Institute of 

Oceanography (NIO). The pipeline is constructed of 630 mm dia HDPE of length 6.137 Km (laid 

below the bed of Sonpatra river in the village limits of Ghanekhunt and Kotawali village from 

CETP) and 1.595 Km in Length in the estuary of Vashisthi after confluence of Vashisthi and 

Jagbudi rivers up to the disposal point.  

This is gravity line provided with 9 numbers of 150 mm dia Air-release valves fixed at 

prominent locations. The treated effluent discharged to Karambavane creek twice a day for 

the period of 6 hrs each depending upon low tide & high tide period. The present pipeline 

(capacity -10 MLD) treated effluent from CETP (design capacity- 4.5 MLD) which was 

commissioned in the year 2003.  

 

Recently, MIDC has obtained CRZ clearance on 19.06.2023 for the extension of pipeline further 

2.560 KM from existing disposal location with design capacity 25 MLD, for discharge from 

present design capacity- 10 MLD. The existing and proposed pipeline path is shown in the 

Google Image-05. 
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IMAGE 03: FLOW DIAGRAM OF CETP
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IMAGE 03: FLOW DIAGRAM OF CETP 

 

IMAGE-04: GOOGLE IMAGE OF CETP-LOTE -PARSHURAM 
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IMAGE-05 TREATED EFFLUENT DISPOSAL PIPELINE PATH 
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5.0. SITE VISIT AND MONITORING-   

5.1 SITE VISIT AND SAMPLING AT CETP-   

Site visit of CETP was carried out by the Joint Committee on 15.05.2023 along with officials 

from CPCB and MPCB. Shri Rakshe EE, MIDC Ratnagiri, Shri Haldankar, Assistant Engineer, 

MIDC Chiplun, along with other Officials and representatives from Contractor/Operator- M/s 

Aqua Chem Enviro Engineers Pvt Ltd were present during the visit and provided the 

information and data. The sampling carried out on 15.05.2023 and 16.05.2023 on grab and 

composite mode at different stages of CETP including Inlet and Outlet of CETP to find out the 

adequacy of the CETP to meet with the prescribed standards. Grab sampling was carried out 

three times i.e. Morning (11:30 AM -12.45 PM) on 15.05.2023, Night (00.30 AM- 1:15 AM and 

Morning (11:30 AM -12.45 PM) on 16.05.2023. The Composite sampling was carried out for 

24 hrs with an interval 2 hrs from 15.05.2023 (11:30AM) to 16.05.2023 (09:30AM).  

The sampling location descriptions are given in Table-03, as below- 

TABLE-03 DETAILS OF SAMPLING LOCATIONS AT CETP 

Sr. No. Sampling  Location Description(s)  

01 Inlet to CETP  

02 Outlet of Equalization Tank (Outlet of ET) 

03 Outlet of Primary Clarifier (Outlet of PC) 

04 Outlet of Secondary Clarifier – I (Stage –I) (Outlet of SC-I) 

05 Outlet of Secondary Clarifier – II (Stage-II) (Outlet of SC-II) 

06 Final Outlet of CETP (after tertiary treatment) (Outlet of CETP) 

 

5.2 River Sonpatra & Natural Drain Sampling  

Natural drain which passes through MIDC Industrial area and along the boundary of the CETP 

meets with River Sonpatra which meets with River Jagbudi. River Jagbudi meets with River 

Vashisthi which ultimately meets with the Arabian Sea though Karambavane and Dabhol 

Creeks (as locally called). The sampling was carried out on 15.05.2023 at this river Sonpatra 

and in Natural Drains to see any contamination in the river though drains or leakages, if any 

from the pipeline as it passes along the/under the bed of the river Sonpatra. It is informed 

that untreated sewage from nearby villages also discharges into natural drains and rivers.   
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The details sampling locations are given in Table-04 as below- 

TABLE-04 DETAILS OF SAMPLING LOCATIONS– RIVER AND NATURAL DRAINS 

Sr. 

No. 

Sampling  Location Description(s)  Code  

01 Kotwali Nallah (Natural Drain-I) near CETP, the natural drain which passes 

from MIDC area and further meeting with river Sonpatra  

SWND-I 

02 River Sonpatra near Kotwali Village (after meeting with Kotwali Nallah)  SWRS-I 

03 Natural Drain-II near Kotwali Village merging with Sonpatra river on north 

side   

SWND-II 

04 River Sonpatra after confluence of above (II) & (III)  SWRS-II 

The sampling locations are shown in the sketch attached as Annexure-VI.  

 

5.3 SEDIMENT SAMPLING FROM RIVER BED, NATURAL DRAINS  

As there was incident of pipeline leakage occurred on 03.10.2022 at location near Kotwali, 

also refereed in the present Application. The joint committee visited the location. It was 

informed that the leakage was immediately rectified by MIDC on the same day. The discharge 

through pipeline was stopped after knowing the leakage and during the rectification work. 

MPCB issued letters to MIDC who is responsible for operation & maintenance of the pipeline, 

and also issued proposed direction under the Water (P & CP) Act, 1974 and the Air (P & CP) 

Act 1981 & H & OW (T & TM) Rules 2016 dated 14.10.2022. The reply received from the MIDC 

and Lote-Parshuram Environment Protection Co-Op. Society Ltd.  are provided along with 

aforesaid issued letter and proposed directions are provided at Annexure-VII  

 

During the visit, there was no visible leakages observed from the pipeline. However, some oily 

traces were observed in small quantities near air valves. This may be due to leakages from Air 

Valve from disposal pipeline which might happened sometimes. The river bed was found 

rocky/with stones/with negligible sand/soil due to hilly terrain.  

 

The sediments samples were collected from upstream side (towards east direction) from the 

bed of the river Sonpatra adjacent to past leakage (on 03.10.2022) location, in the down steam 

side of the leakage location in Sonpatra River (towards west direction) and from Natural Drain-
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II which merged with Sonpatra river on north side. The sediment samples were collected from 

Natural Drain –II for reference as there was no effect of leakages on this side, as informed.  

The sampling details are given in Table-05, as follows and locations are shown in the sketch 

attached as Annexure-VI. 

TABLE-05 DETAILS OF SAMPLING LOCATIONS– SEDIMENTS IN RIVER ND NATURAL DRAINS 

Sr.No. Sampling  Location Description(s)  Code  

01 River Sonpatra near Kotwali Village (Kotwali Nallah/Natural Drain-
I), the natural drain which passes from MIDC area and further 
meeting with river Sonpatra (Location-01) 

SSRS-1 
 

02 River Sonpatra near Kotwali Village (Kotwali Nallah/Natural Drain-
I), the natural drain which passes from MIDC area and further 
meeting with river Sonpatra)- (Location-02) 

SSRS-2 

03 Natural Drain-II near Kotwali Village merged with Sonpatra river 
on north side 

SSND-II-1 

04 Natural Drain-II near Kotwali Village merged with Sonpatra river 
on north side 

SSND-II-2 
 

05 River Sonpatra after confluence of Natural Drain-II near Kotwali 
Village merged with Sonpatra river on north side 

SSRS-3 

06 River Sonpatra after confluence of Natural Drain-II near Kotwali 
Village merged with Sonpatra river on north side 

SSRS-4 

07 River Sonpatra after confluence of Natural Drain-II near Kotwali 
Village merged with Sonpatra river on north side 

SSRS-5 

08 River Sonpatra after confluence of Natural Drain-II near Kotwali 
Village merged with Sonpatra river on north side 

SSRS-6 

09 Kotwali Nallah (Natural Drain-I), the natural drain which passes 
from MIDC area and further meeting with river Sonpatra 

SSND-I-1 

10 Kotwali Nallah (Natural Drain-I), the natural drain which passes 
from MIDC area and further meeting with river Sonpatra 

SSND-I-2 

11 Kotwali Nallah (Natural Drain-I), the natural drain which passes 
from MIDC area and further meeting with river Sonpatra 

SSND-I-3 

 

5.4 1 MLD IN SITU TREATMENT PROJECT FOR KOTWALI NALLAH AT KOTWALI VILLAGE 

UNDER REJUVENATION OF VASHISHTI RIVER  

1 MLD In-situ wastewater treatment project for the treatment of water flowing in the Kotwali 

Nallah (having chance of contamination due to sewage and industrial effluent mostly due to 

rainy season) for rejuvenation of Vashishti river at kotwali village. The project is provided with 

phytorid and floating rafter technology. MPCB had issued work order to M/s. Technogreen 

Environmental Solutions (TES) for the In-situ treatment project. The water flowing in the 

Kotwali Nallah is diverted to this project and after treatment again discharge into small 
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channels used for irrigation by the nearby farmers. In case of not in use for irrigation, water 

finds its way in to river Sonpatra.  

 

This project consists of receiving/collection sump, screen chamber, sedimentation tank, 

floating rafter and wetland crates. The details including layout, process description of the 

project are provided in Annexure-VIII.   

The sampling at this project is carried out at different stages as detailed below-  

I. Inlet to In-situ Treatment  

II. Inlet of First Row 

III. Outlet of First Row 

IV. Inlet of Third Row 

V. Outlet of Third Row   

VI. Final Outlet of In-situ treatment  

 

5.5 ANALYSIS RESULTS OF THE WATER, WASTEWATER AND SEDIMENT SAMPLING- 

The water and wastewater samples were analysed at the Regional Laboratory, MPCB, Chiplun 

and sediment samples were analysed at M/s Shreeji Aqua Treatment Pvt Ltd Chikhali, Pune 

which is MoEF&CC recognised Laboratory.  

The analysis results of the samples collected at CETP, Sonpatra River, Kotwali Nallah/Natural 

drains, In-situ Treatment Project and Sediments are given in- 

- Annexure - IX-A  Analysis Results of Sampling at CETP,  

- Annexure - IX-B  Analysis Results of Sampling at Sonpatra River,  Nallah/Natural drains  

- Annexure - IX-C  Analysis Results of Sampling at In-situ Treatment Project 

- Annexure - IX-D Analysis Results of Sampling of Sediments from Natural Drains/River 

beds 

MPCB carry out weekly sampling at Inlet and outlet of CETP. The analysis results complied for 

five years i.e. 2018 to 2023 are compiled and provided at Annexure-X.  

 

6.0 OBSERVATIONS AND FINDINGS: 

6.1 INCIDENT OF LEAKAGE OF DISPOSAL PIPELINE, SAMPLING & ANALYSIS OF SEDIMENT, 

WATER IN RIVER SONPATRA NEAR INCIDENT PLACE- ASSESSEMTN OF DAMAGE   
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6.1.1 CETP treated effluent discharge pipeline was leaked at Sonpatra River near Kotwali 

village on 03-10-2022 at 2:30 pm. The pipeline workers noticed the above said 

incidence and informed to the MIDC & CETP office. CETP discharge was immediately 

stopped after knowing the incident of leakage. Further, MIDC rectified the issue and 

stopped the leakages of the pipeline. MPCB issued letters to MIDC who is responsible 

for operation & maintenance of the pipeline, and also issued proposed direction dated 

14.10.2022 under the Water (P & CP) Act, 1974 and the Air (P & CP) Act 1981 & H & 

OW (T & TM) Rules 2016 The reply received from the MIDC and CETP are provided 

along with aforesaid issued letter and proposed directions are provided at Annexure-

VII. 

 

6.1.2 The work of daily maintenance, repairs, watch & ward of effluent collection and 

treated effluent disposal system is looked after by MIDC. MIDC has engaged agency 

and Annual Maintenance Contract (AMC) has been awarded to the same. The AMC 

include daily watch & ward of effluent collection system by engaging two persons. The 

contract labour are equipped with Jeep, Driver, Tools & Plants, a cellular mobile phone 

for rapid communication etc. required for attending emergency breakdown of effluent 

pipeline. The provision of super sucker cleaning machine mounted on Track with 

vacuum pump 4000 cum/hr and High pressure jetting pump with 260 LPM capacity & 

pressure 140 Bar. With high pressure jetting hose 3000 PSI, 25mm die 120 m length. 

with quick    couplers -30 m is also made in above AMC work. 

 

6.1.3 The sediments samples, water samples were collected from the River Sonpatra, 

Kotwali Nallah (Natural Drain-I) which passes from MIDC area/near CETP in upstream 

side and further meets with river Sonpatra and Natural Drain-II near Kotwali Village 

merging with Sonpatra river on north side. The analysis results of the water samples 

and sediment samples are given in Annexure - IX-B and Annexure - IX-D. 

 

6.1.4 The analysis results of the sediments for the analysed parameter(s) as shown in the 

Annexure - IX-D are compare with the Soil (Screening and Response Levels) as 

prescribed in the GUIDANCE DOCUMENT FOR ASSESSMENT AND REMEDIATION OF 

CONTAMINATED SITES IN INDIA under NPRPS, 1st Edition, December 2015, MoEF& CC, 
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GoI. The screening levels (based on the Canadian CCME Environmental Quality 

Guidelines) and Response Levels (Dutch Interventional levels) are important to assess 

the level of contamination in Soil/Sediments. The screening levels are generic 

concentrations of the hazardous substances in Soil/sediments at or below which, 

potential risks to human health or the environment are not likely to occur and where 

no further investigation and assessment is needed. In India, there are no specific levels 

for assessing soil contamination. Therefore, Canadian CCME Environmental Quality 

Guidelines is used as preliminary screening levels in Indian Situation for four category 

of land use pattern- Agricultural, residential/Parkland, industrial and commercial.  

It is observed from the analysis results of the sediments that the concentration of the 

parameters/pollutants are below the Screening Levels (based on the Canadian CCME 

Environmental Quality Guidelines) and therefore potential risks to human health or 

the environment are not likely to occur and no further investigation and assessment is 

needed. 

 

6.1.5 The analysis of samples collected from the natural drains and river Sonpatra show 

there is contamination of Kotwali Nallh/Natural Drain-II near CETP (COD-60 mg/l, BOD: 

3.4 mg/l) as it traversed through the MIDC area and might received 

domestic/industrial effluent. There was no discharge found observed in to this drain 

from CETP.  The quality of water in the Sonpatra river, downstream of Kotwali Nallah, 

is BOD: 2.6 mg/l, COD: 35.02 mg/l, DO: 5 mg/l which merged with the Natural Drain-I 

on north side with BOD: 2.2 mg/l, COD: 22.8 mg/l & DO: 5.9 mg/l.  Kotwali nallah/Darin 

and Sonpatra river also receives untreated sewage from nearby villages.  The quality 

of the water flowing after confluence is BOD:2.4 mg/l, COD: 34 and DO: 5.6 mg/l which 

meets with Jagbudi river.  (Refer, Annexure-IX-B  for analysis results- Sonpatra River, 

natural Drains/Kotwali nallah) 

    

6.1.6 The analysis results of samples collected at In-Situ project reveal that inlet quality with 

BOD:  1.8 mg/l, COD: 32 mg/l, DO:  5.4 mg/l whereas BOD: 1.8 mg/l, COD: 16. Mg/l and 

DO: 6 mg/l. It is observed that there is reduction by 51%. No change is observed in the 

BOD. (Refer, Annexure-IX-C for analysis results- In Situ project).  
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6.2 ADEQUACY OF THE CETP TO MEET WITH THE NORMS AS PER COMMITTEE VISIT & 

MONITORING 

6.2.1 During the visit and monitoring (on 15-05-2023 to 16-05-2023), CETP was found in 

operation with primary, secondary and tertiary treatment with flow 2.8 -2.9 MLD 

respectively, against the 10 MLD design capacity.  

6.2.2 CETP has been upgraded to 10 MLD capacity with primary, secondary and tertiary 

treatment. However, actual flow to CETP was in the range of 2.6 MLD- 5.1 MLD (2022-

23) which shows that the CETP is operated at 25-50% of the capacity. Out of all 

treatment units, CETP operates with half of primary, secondary and tertiary treatment 

units and almost other half units are kept standby. 

6.2.3 Grab and composite sampling carried out at different stages of treatment including 

Inlet and Outlet of CETP and Analysis results are given in Annexures-IX A. It is observed 

from the analysis results that the concentrations of inlet parameters are within the 

Inlet/Design Standards and the concentration of the all the analysed parameters at the 

final outlet of CETP are within the discharge standards prescribed by MPCB except for 

parameter Cyanide.  The summarised results for few criteria pollutants are given in 

following Table-06.  

TABLE 06- SUMMARISED RESULTS FOR FEW CRITERIA POLLUTANTS 

Sr. 

No. 
Parameters 

Design 

Values/ 

Inlet 

Standards 

Grab  

Sampling-1 

GS-1  

 

 

Grab  

Sampling-2 

GS-2 

 

 

 

Grab  

Sampling-3 

GS-3 

 

 

Composite 

Sampling  

CS 

 

Discharge 

Standards 

I  O  I O I O I  O  

1 pH 5.5-9.0 7 7.3 7.8 7.5 7.9 7.7 7.9 7.7 6.0-9.0 

2 TSS  - 131 41 56 39 86 49 66 45 100 

3 TDS - 4864 4720 3725 3711 3412 3276 3849 3811 - 

4 BOD 1200* 310 70 210 60 210 74 190 60 100 

5 COD 2500* 934.4 192 636 180 660 184 589.2 171.2 250 

 

Grab Sampling-1  

15.05.2023-MORNING 

11:30 AM to 12:15 PM 

Grab Sampling-2 

16.05.2023-NIGHT 

00:30 AM to 12:15 AM 

Grab Sampling-3 

16.05.2023-MORNING 

11:45 AM to 12:15 PM 

Composite Sampling  

11:30 AM of 15.05.2023 to 

09:30 AM of 16.05.2023 
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6.2.4 It is observed from the above Table-06 that the average % reduction of BOD is 70.50 

(GS1-77.41%, GS2-71.42%, GS3-64.76%, CS-68.42%, Average Reduction: 70.50%) and 

average % reduction of COD is 73.50 % (GS1-79.45 %, GS2-71.69 %, GS3-72.12 %, CS-

70.94 % Average Reduction: 73.50%) due to treatment system provided at CETP.  

Considering the reduction in the range 70-75% of BOD and COD with present 

treatment systems, CETP is adequate to treat inlet effluent quality of BOD in the range: 

330-400 mg/l and COD in the range: 830-1000 mg/l to meet with norms BOD: 100 mg/l 

and COD: 250 mg/l. It is informed that CETP is design for BOD: 1200 mg/l and COD: 

2500 mg/l, considering reduction 70-75% as above, CETP may be able to reduce BOD 

& COD up to 300- 360 mg/l & 625- 750 mg/l which will not meet with the discharge 

standards.  

 

Therefore, there is need to operate the treatment units efficiently, control the inlet 

quality of effluent coming from member industries, revise the inlet norms based on 

the feasibility & treatability, install advance chemical treatment etc.   

 

6.2.5 The inlet quality of the effluent is very lean during the committee visit and monitoring 

in the mid May 2023 which might be due to controlled discharge from member 

industries, no discharges from potential industries, storage of effluent by the member 

industries, non-operation of some industries etc. 

 

6.3 NON-COMPLIANCE OF CETP BASED ON THE PAST SAMPLING BY MPCB  

(Period April 2018-April 2023) 

6.3.1 MPCB carry out weekly sampling at the inlet and outlet of CETP.  The period considered 

for the verification of the violations is five years (April 2018 to April 2023 considering 

the registration of this Original Application (April 2023) referring Rule-15 (3) The NGT 

Act, 2010 under relief, compensation & restitution. Accordingly, the results for the 

parameters viz pH, TSS, BOD, COD & TDS are compiled and given at Annexure-X 

 

6.3.2 It is observed from the analysis results (Annexure-X), out of 252 sampling carried 

during the last five years (April 2018 to April 2023), CETP complied with discharge 

standards in 165 sampling and non-complied with discharge standards in 87 sampling. 
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It is observed that CETP was found complied and non-complied in between period. 

Performance of the CETP improved since 2020 due to up-gradation work.  

The number of violation days calculated (year wise) for the considered period and 

given in the Table-07  

TABLE 07- NO OF DAYS OF NON-COMPLIANCES 

Year No of days of Non-Compliances 

2018 268 

2019 145 

2020 38 

2021 92 

2022 56 

2023 15 

Total 614 

 

It is also to mention here that the CETP was not conforming to the discharge standards 

mostly since its inception in 2003. MPCB has taken various actions including directions 

are enumerated in subsequent section.  

 

CETP violated the discharge standards due to- 

- Inadequate treatment and improper operation of treatment units/process 

installed in CETP. 

- Discharge of effluent not conforming to the discharge standards by member 

industries i.e. defaulting industries.    

 

6.4 ENVIRONMENTAL COMPENSATION FOR THE NON-COMPLIANCE OF THE CETP: 

Considering the non-compliance of discharge standards and other directions of MPCB, 

the committee finds it appropriate to compute environmental compensation by using 

methodology/formula given in “Report of the CPCB In-house Committee on 

Methodology for Assessing Environmental Compensation and Action Plan to Utilize 

the Fund”. The same has also been referred by the Hon’ble NGT in its order (para 14 to 

16) dated 28/8/2019 in the matter of Original Application No. 593/2017 titled 

Paryavaran Suraksha Samiti & Anr. Versus Union of India & Ors., and also used by various 

other Committees constituted by Hon’ble NGT in various other matters, such as- 
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● Original Application (OA) No. 38 of 2019 (WZ) (Aryavart Foundation Vs M/s Green 

Environment Services Co.op Society Ltd. (CETP) and Ors)-Hon’ble National Green 

Tribunal, Principal Bench, New Delhi 

● Original Application No.510/2019 (WZ) (Aditya Singh Chauhan Vs State of Gujarat & 

Ors), Hon’ble NGT, PB, New Delhi,   

● I.A. No. 94/2020 In Original Application No. 7/2020 (WZ) (Aryavart Foundation Vs M/s 

Naroda Enviro Projects Ltd. (CETP) & Ors.), Hon’ble NGT, PB, New Delhi. 

Environmental Compensation (EC) in Rupees - EC=PI x N x R x S x LF 

Where, 

EC Environmental Compensation in Rs. (INR) 

PI Pollution Index of industrial sector. It was suggested that the average 
pollution index of 80, 50 and 30 may be taken for calculating the 
Environmental Compensation for Red, Orange and Green categories of 
industries, respectively. 

N Number of days of violation that took place  

R R is a factor in Rupees, which may be a minimum of 100 and maximum of 
500. It is suggested to consider R as 250, as the Environmental 
Compensation in cases of violation. 

S Factor for scale of operation S could be based on small/medium/large 
industry categorization, which may be 0.5 for micro or small, 1.0 for 
Medium and 1.5 for large units. 

LF Location factor could be based on population of the city/town and location 
of the industrial unit. For the industrial unit located within municipal 
boundary or up to 10 km distance from the municipal boundary of the 
city/town, following factors (LF) may be used: 

Sl. 
 

No. 
Population* 
(million) 

Location Factor# 
(LF) 
 

1 Less than 1 1.0 

2 1 to <5 1.25 

3 5 to <10 1.5 

4 10 and above 2.0 

*Population of the city/town as per the latest Census of India 
#LF will be 1.0 in case unit is located >10km from municipal boundary 
For critically polluted areas / Ecologically Sensitive areas, 
the scope of LF may be examined further. 

 

The factors, considered for calculating Environmental Compensation for CETP-Lote-

Parshuram, are given in the following Table-08 
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TABLE 8-FACTORS CONSIDERED FOR CALCULATING ENVIRONMENTAL COMPENSATION 

 Factor Value  

PI Pollution Index 
of the Industrial 
Sector 

80  
(Red Category as per Consent issued by the MPCB)  
 

 N Number of days 
the violation has 
taken place 

 614 
(01.04.2018- 30.04.2023) 
MIDC has taken over the operation & maintenance of Lote-
Parshuram CETP and engaged operator –M/s Aquachem Enviro 
Engineers Pvt. Ltd (AEEPL) from 1st March 2018 
 

R Factor of EC in 
Rupees 

Rs. 500* 
Committee consider- R-Rs. 500/- referring order dated 06.02.2020 
of Hon’ble NGT, Principal Bench, New Delhi in Original Application 
(OA) No. 510 of 2019 in the matter of Aditya Singh Chauhan v/s 
State of Gujarat related to non-compliance of CETP at Narol 
operated by M/s Narol Textile Infrastructure and Enviro 
Management (NTIEM), Ahmedabad.  
 
The same is considering that the majority of industries are in ‘Red’ 
category, CETP itself is ‘Red’ category, and almost continuous non-
compliance of consented parameters i.e. discharge standards for 
more than five years therefore, instead of R-250 which may be 
normal factor, present situation require the factor to be higher.   
 

S Factor for scale 
of operation of 
industrial unit 

1.5  
(CETP- large scale operation as per consent issued by MPCB) 
 

LF Location Factor 1.0 
(Population of Lote-Parshuram & nearby villages less than 1 
million as per Census-2011) 
 

 

Thus, Environmental Compensation (EC) calculated as: 

Name of Operator(s) Period of Violation Env Compensation  

MIDC (contractor- M/s 

Aquachem Enviro Engineers 

Pvt. Ltd (AEEPL) for the 

operation & maintenance)  

01.04.2018-

30.04.2023 

(614 days) 

EC (Rs)= PI x N x R x S x LF 

EC (Rs)= 80x614x500x1.5x1 

EC (Rs)= 3,68,40, 000 

 Total (Five years) =  Total EC (Rs)= 3,68,40,000 
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Therefore, Environmental Compensation Rs. 3,68,40,000 (Rs. Three crore sixty Eigh lakh forty 

thousand) may be impose on MIDC for causing environmental damage to the environment 

due to violation of environmental norms and directions of MPCB.  

 

6.5 RESPONSIBILITY FOR PAYING ENVIRONMENTAL COMPENSATION DUE TO NON-

COMPLIANCE  

  
CETP operator on account of inadequate treatment and improper operation of treatment 

units/process installed in CETP that led for the violation of the discharge standards. Here, in 

this case MIDC being operator is responsible for payment of Environmental Compensation for 

causing environmental damage due to violation of environmental norms for the period of 

violation considered, as above.  MIDC has taken over the operation & maintenance of CETP 

from Lote-Parshuram Environment Protection Co-op Society Ltd due to direction dated 

06.03.2017 from MPCB under Section- 33- A of the Water (Prevention & Control of Pollution) 

Act, 1974.  MIDC has engaged operator –M/s Aquachem Enviro Engineers Pvt. Ltd (AEEPL) 

from 1st March 2018 for operation & maintenance of CETP.  

 

As Design/inlet norms of the CETPs are not meeting as observed from the Inlet results (inlet 

effluent quality) given in Annexure-X as member industries sometimes discharges effluent 

without meeting with their respective outlet standards due to inadequate and improper 

operation of their ETP.  Therefore, member Industries are also responsible for the violation of 

the discharge standards by CETP.  

 

Presently, the operator of CETP i.e. MIDC is responsible for maintaining inlet quality through 

MoU/Agreement with member industry including collection of samples at Outlet of ETP, 

charging, penal pattern, disconnection industry outlet etc.  The operator has not provided list 

of defaulting industries to MPCB. 

 

6.6 OTHER OBSERVATIONS- 

 

6.6.1 13 Industries have been provided with effluent quantity and quality monitoring system 

through SCADA and connected with CETP.  It is informed that the work for installing 

the above system is in progress.  
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6.6.2 Online Continuous Effluent Monitoring System (OCEMS) has installed in the CETP for 

pH, Flow, BOD, COD, SS   and connected with MPCB & CPCB Server.    

6.6.3 Smell felt in the premises of CETP. 

 

6.7 ACTIONS TAKEN BY MPCB- 

6.7.1 Due to non-compliances of CETP, MPCB have issued various Directions u/s 33A of the 

Water (Prevention and Control of Pollution) Act, 1974 and u/s 31A of the Air 

(Prevention and Control of Pollution) Act, 1981 vide letters dtd. 

9/1/2018,7/2/2018,20/3/2018,24/01/2019,14/02/2019,11/09/2019,13/11/2020,27/

01/2021,5/3/2021,2/12/2021,22/07/2022,14/10/2022,24/01/2023 respectively 

(Annexure –XI) 

6.7.2 MPCB had filed Criminal Case No 01/2016 (Annexure-XII) against CETP (M/s. Lote 

Parshuram Environment Protection Co-op Society Ltd) before the Hon’ble JMFC- -Khed 

due to non-compliances, which is pending before the Hon’ble Court.  

 

7.0 CONCLUSIONS  

A.  GENERAL  

7.1 CETP- M/s Lote Parshuram Environment Protection Co-Op. Society Ltd  was operated 

by Lote Parshuram Environment Protection Co-Op. Society Ltd since its established for 

the capacity of 4.5 MLD in the year 2003 which was further up-graded/expanded to 

capacity of 10 MLD. The up-gradation/expansion completed in the year 2018. The up-

gradation/expansion of CETP carried out considering the non-compliances the 

discharge standards and expansion of the industrial units/area. Treated effluent is 

disposed by pipeline of 7.732 Km at Karambavane Creek which is estuarine portion of 

Vashisthi & Jagbudi river, as per suggestion by National Institute of Oceanography 

(NIO).  

 

7.2 In view of continuous non-compliance of the discharge standards by the seven CETPs 

including CETP at Lote-Parshuram in Maharashtra, MPCB directed under Section- 33 A 

of the Water (P & CP) Act, 1974 vide letter dated 06.03.2017 to MIDC to take over the 

operation of the non- conforming CETPs within a period of 3 months i.e. on or before 

31.05.2017.  MIDC has taken over the operation & maintenance of CETP from Lote 
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Parshuram Environment Protection Co-Op. Society Ltd. and engaged operator –M/s 

Aquachem Enviro Engineers Pvt. Ltd (AEEPL) from 1st March 2018. Operation & 

maintenance of drainage network inside MIDC industrial area and treated effluent 

disposal line are looked after by MIDC. 

 

B.  COMMITTEE VISIT, MONITORING OF CETP, RIVER SONPATRA, DAMAGE ASSESSMENT 

DUE TO LEAKAGE OF DISPOSAL PIPELINE, ENV COMPENSATION DUE TO NON-

COMPLIANCE OF CETP WRT DISCHARGE STANDARDS 

7.3 The committee visited CETP, location of incident of pipeline leakage occurred on 

03.10.2022 near Kotwali, River Sonpatra, In-Situ project and carried out sampling at 

CETP, Sediment & surface water sampling at river Sonpatra, Natural drains and In-situ 

treatment project. Grab and composite mode sampling carried out at different stages 

of CETP including Inlet and Outlet of CETP to find out the adequacy of the CETP to meet 

with the prescribed standards. 

 

7.4 CETP treated effluent discharge pipeline was leaked at Sonpatra River near Kotwali 

village on 03-10-2022 at 2:30 pm. CETP discharge was immediately stopped after 

knowing the incident of leakage through pipeline workers. The work of daily 

maintenance, repairs, watch & ward of effluent collection and treated effluent disposal 

system is looked after by MIDC. MIDC has engaged agency through Annual 

Maintenance Contract (AMC) which include daily watch & ward of effluent collection 

system by engaging two persons. The contract labour are equipped with Jeep, Driver, 

Tools & Plants, a cellular mobile phone for rapid communication etc. required for 

attending emergency breakdown of effluent pipeline. 

 

7.5 Though, CETP is upgraded to 10 MLD capacity with primary, secondary and tertiary 

treatment. However, actual flow to CETP was in the range of 2.6 MLD - 5.1 MLD (2022-

23) which shows that the CETP is operated at 25-50% of the capacity. Out of all 

treatment units, CETP operates with almost half of primary, secondary and tertiary 

treatment units and other half units are kept on standby. 

It is observed from the analysis results of the CETP that the concentrations of inlet 

parameters are within the Inlet/Design Standards and the concentration of the all the 
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analysed parameters at the final outlet of CETP are within the discharge standards 

prescribed by MPCB except for parameter Cyanide. 

The inlet quality of the effluent is very lean during the committee visit and monitoring 

which might be due to controlled discharge from member industries, no discharges 

from potential industries, storage of effluent by the member industries, non-operation 

of some industries etc. 

 

7.6 The analysis of samples collected from the natural drains and river Sonpatra show 

there is contamination of Kotwali Nallh/Natural Drain-II near CETP (COD-60 mg/l, BOD: 

3.4 mg/l) as it traversed through the MIDC area and might receive domestic/industrial 

effluent. There was no discharge found observed in to this drain from CETP.   

 

7.7 The analysis results of the sediments for the analysed parameter show that the 

concentration of the parameters/pollutants are below the Screening Levels (based on 

the Canadian CCME Environmental Quality Guidelines) and therefore potential risks to 

human health or the environment are not likely to occur and no further investigation 

and assessment is needed. 

 

7.8 MPCB carry out weekly sampling at the inlet and outlet of CETP.  The period considered 

for the verification of the violations is five years (April 2018 to April 2023) considering 

the registration of this Original Application (April 2023) referring Rule-15 (3) The NGT 

Act, 2010 under relief, compensation & restitution. Thus, total five years are 

considered. Accordingly, the results for the parameters viz pH, TSS, BOD, COD & TDS 

are compiled. 

 

It is observed from the analysis results (Annexure-X), out of 252 sampling carried 

during the last five years (April 2018 to April 2023), CETP complied with discharge 

standards in 165 sampling and non-complied with discharge standards in 87 sampling. 

Performance of the CETP improved since 2020 due to up-gradation work. It is also to 

mention here that the CETP was not conforming to the discharge standards mostly 

since its inception in 2003. MPCB has taken various actions including filing of criminal 

case in Hon’ble CJM. 
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7.9 Considering the non-compliance of discharge standards and other directions of MPCB, 

the committee computed Environmental Compensation by using CPCB methodology 

which is referred in the Hon’ble NGT in its order dated 28/8/2019 in the matter of 

Original Application No. 593/2017 (Paryavaran Suraksha Samiti & Anr. Vs UoI & Ors., 

and used by various committees in the Hon’ble NGT matters (para 6.4 above). 

Environmental Compensation-Rs. 3,68,40,000 (Rs. Three crore sixty-Eight lakh Forty 

Thousands) for causing environmental damage to the environment due to violation of 

Environmental norms (non-compliances of discharge standards) during the period 

April 2018-April 2023 for 614 no of non-compliances days. 

 

7.10 The operator of the CETP is overall responsible for the violations and thus responsible 

for paying compensation, the operator may consider to collect part of compensation 

from defaulting industries those were responsible for the not meeting with 

Inlet/Design Norms which resulted into non-compliances of discharge standards at the 

Outlet of CETP.  

  

 

C. ADEQUACY OF CETP TO MEET THE DISCHARGE STANDARDS-  

7.11 Based on the analysis results of the monitoring carried out during the Committee Visit, 

it is observed that the average % reduction of BOD is 70.50 and average % reduction 

of COD is 73.50 % due to treatment system provided at CETP. Considering the 

reduction in the range 70-75% of BOD and COD with present treatment systems, CETP 

is adequate to treat inlet effluent quality of BOD in the range: 330-400 mg/l and COD 

in the range: 830-1000 mg/l to meet with norms BOD: 100 mg/l and COD: 250 mg/l. It 

is claimed that CETP is design for BOD: 1200 mg/l and COD: 2500 mg/l, considering 

reduction 70-75% as above, CETP may be able to reduce BOD & COD up to 300- 360 

mg/l & 625- 750 mg/l which will not meet with the discharge standards.  

Therefore, there is need to operate the treatment units efficiently, control the inlet 

quality of effluent coming from member industries, revise the inlet norms based on 

the feasibility & treatability, install advance chemical treatment etc.   
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8.0 RECOMMENDATIONS 

8.1 Inlet Norms w.r.t. BOD and COD may be limited to BOD: 400 mg/l and COD: 1000 mg/l 

to meet with the discharge standards i.e. BOD: 100 mg/l & COD: 250 mg/l, considering 

para 6.2 & 7.10, as above. 

Detailed adequacy study through reputed Institute/Organisation may be carried out to 

decide/finalise Inlet norms of the existing up-graded CETP (10 MLD with reported 

design values -BOD: 1200 mg/l & COD: 2500 mg/l). 

8.2 Environmental Compensation-Rs. 3,68,40,000 (Rs. Three crore sixty-Eight lakh Forty 

Thousands) may be imposed for causing environmental damage to the environment 

due non-compliances of discharge standards during the period April 2018-April 2023 

for 614 no of non-compliances days. 

8.3 Member Industries to ensure discharge of treated effluent to CETP (through MIDC 

network) as per their respective consented discharge standards. 

8.4 CETP operator shall not accept the effluent from member industries who are failed to 

comply the direction issued by the Board towards installation of two ways SCADA 

system, installation, and effective operation of OCEMS, strainer, positive discharge, 

one day holding tank, NRV etc. 

8.5 CETP Operator shall improve and implement mechanism to monitor/charge/ 

surveillance of member industries to control inlet quality of the CETP so that CETP can 

meet with discharge standards.  

8.6 The list of defaulting industries shall be provided to MPCB for action against defaulting 

industry. 

8.7 The various directions issued by MPCB (para 6.7) to CETP- M/s Lote Parshuram 

Environment Protection Co-op Society Ltd, and also letter issued to MIDC shall be 

strictly complied with.  

8.8 CETP operator shall take adequate measures to be taken to control smell nuisance and 

permanent shed shall be constructed to store the sludge removed from filter press and 

dispose to CHWTSDF in time. 

8.9 MIDC shall continue to take adequate measures and utmost care to detect the leakages 

in CETP discharge pipeline, carry out period maintenance of drainage network carrying 

industrial effluent and ensure that there shall be no leakages/overflow from 

pumps/pipes/sumps which results into discharge to nearby water bodies.  
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Item No.4                                 (Pune Bench)

  

 

 

 

BEFORE THE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE 
 

(By Video Conferencing) 

 
ORIGINAL APPLICATION NO.44 OF 2023 (WZ) 

 
Aryavat Foundation      …. Applicant 
  

Versus 
 

M/s Lote Parshuram Environment Protection 
Cooperative Society Ltd & Ors.     .…Respondents 

 
Date of Hearing  : 17.04.2023 

 
CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER 

HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER 
 

Applicant                  :     Mr. Raj Panjwani, Senior Advocate, i/b Mr. Surender  
                                       Singh Hooda, Advocate 

 
 

ORDER 
 

 

1. The applicant – Aryavat Foundation, which is a Non-Government 

Organization, has filed this application through its President, raising an 

issue that respondent No.1 - M/s Lote Parshuram Environment Protection 

Cooperative Society Ltd is running a Common Effluent Treatment Plant (CETP) 

and is discharging  untreated effluent into Sonpatra river through a leaked 

pipeline as it has failed to provide full-fledged leakage proof pipeline.  Further it 

has failed to maintain the aeration tank of CETP with sufficient 

biomass/culture, which was observed by respondent No.2 – MPCB in its show-

cause notice dated 14.10.2022 and also observed in that notice that one clarifier 

was found to be inoperative.  The said CETP is causing serious harm to the 

environment.  The details of Chemical Oxygen Demand (COD)  parameters being 

on higher side at CETP inlet are given at pages 15 and 18 of the paper-book in 

tabular form.  Similarly, details of  Biological Oxygen Demand (BOD)  

parameters are given at pages 18 to 19 of the paper-book in tabular form.   At 

the outlet also, the COD and BOD values and Suspended Solids values are on 

Annexure -  I
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higher side and Total Kjeldahl Nitrogen (TKN)  values are found on higher side, 

which are given at pages 22 to 24 of the paper-book in tabular form. 

2. On the basis of above, we find that substantial question related to 

environment is made out.  Therefore, we admit this application and direct the 

Registry to issue notice to the respondents, returnable within three weeks. 

3. We deem it appropriate to constitute a Joint Committee, consisting one 

member each of Central Pollution Control Board (CPCB) and Maharashtra 

Pollution Control Board (MPCB).  MPCB shall be the nodal agency of the said 

Committee.  The Joint Committee shall assess the environment damage caused 

by respondent No.1 and recommend a plan for its restoration and also shall 

assess adequacy of CETP to meet the standards and recommend the standard 

for its improvement.  The report shall be submitted by the said Committee 

within a period of one month. 

4.    The applicant is directed to provide copies of the Original Application 

and annexures thereto for being served to the respondents, within a 

week. 

5.     The applicant is also directed to take necessary steps for service 

upon the respondents by both ways and also through available e-mail. 

6. Put up this matter on 10.07.2023.            

              

                  Dinesh Kumar Singh, JM 

 

 
            Dr. Vijay Kulkarni,  EM 

 
April 17, 2023 
O.A. No.44/2023 (WZ) 

npj 
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MAHARASHTRA POLLUTION CONTROL BOARD
Tel: 24010706/24010437
Fax:
24044532/4024068/4023516
Website: http://mpcb.gov.in
Email: jdwater@mpcb.gov.in

Kalpataru Point, 2nd and
4th floor, Opp. Cine Planet
Cinema, Near Sion Circle,
Sion (E), Mumbai-400022

RED/L.S.I (R14)
No:- Format1.0/JD (WPC)/UAN
No.0000153804/CR/2303002357

Date: 29/03/2023

To,
LOTE PARSHURAM ENVIRONMENT PROTECTION Co-
Op.SOCIETY
PLOT NO. P-30,LOTE PARSHURAM, MIDC,
TAL - KHED, DIST - RATNAGIRI. Your Service is Our Duty

Sub: Renewal  of  Consent  to  Operate  for  10  MLD  Common  Effluent
Treatment  Plant  under  Red  Category

Ref: Consent to operate granted vide No BO/JD/WPC/UAN No
85612/R/CC-2007001543 dtd 27.07.2020

Your application No.MPCB-CONSENT-0000153804 Dated 22.11.2022
For: grant of Consent to Operate under Section 26 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization under Rule 6 of the Hazardous & Other Wastes (Management &
Transboundary Movement) Rules 2016 is considered and the consent is hereby granted
subject to the following terms and conditions and as detailed in the schedule I, II, III & IV
annexed to this order:

1. The Renewal of Consent is granted for period up to 31.12.2028
2. The capital investment of the project is Rs.33.08 Crs. (As per C.A Certificate

submitted by industry )
3. Consent is valid for:

Sr
No Treatment Facility Maximum

Quantity UOM

1 Common Effluent Treatment Plant – The daily quantity of
industrial effluent to be treated shall not exceed 10 MLD

  
4. Conditions under Water (P&CP), 1974 Act for discharge of effluent:

Sr
No Description Permitted (in

CMD) Standards to Disposal Path

1. Trade effluent 10000 As per Schedule-I
at a point to be specified
by National Institute of
Oceanography

2. Domestic effluent 1.80 As per Schedule-I On land for gardening
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5. Conditions under Air (P& CP) Act, 1981 for air emissions:
Sr
No.

Stack
No.

Description of stack /
source

Number of
Stack

Standards to be
achieved

1 S-1 D.G SET-1000 kVA 01 As per Schedule -II
2 S-2 D.G SET-200 kVA 01 As per Schedule -II

6. Non-Hazardous Wastes:
Sr No Type of Waste Quantity UoM Treatment Disposal

1 NA 0 --NA-- --- NA
7. Conditions  under  Hazardous & Other  Wastes  (M & T  M)  Rules  2016 for

treatment and disposal of hazardous waste:
Sr No Category No./ Type Quantity UoM Treatment Disposal

1 35.3 Chemical sludge from waste
water treatment 11 MT/Day NA CHWTSDF

  
8. The Board reserves the right to review, amend, suspend, revoke this consent and the

same shall be binding on the industry.
9. This consent should not be construed as exemption from obtaining necessary NOC/

permission from any other Government authorities.
10. Industry shall install online continuous monitoring system as per CPCB guidelines &

data to be transmitted directly from Data Logger to Board server .
11. The applicant shall make an application for renewal of consent 60 days prior to date of

expiry of the consent. (Operate/Renewal)

Received Consent fee of -
Sr.No Amount(Rs.) Transaction/DR.No. Date Transaction Type

1 375000.00 MPCB-DR-15784 05/12/2022 NEFT
 Copy to:

 
1. Regional Officer, MPCB, Kolhapur and Sub-Regional Officer, MPCB, Chiplun
- They are directed to ensure the compliance of the consent conditions.
2. Chief Accounts Officer, MPCB,Sion, Mumbai
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SCHEDULE-I

Terms & conditions for compliance of Water Pollution Control:
1. A] As  per  your  application,  you  have  provided  Common  Effluent  Treatment  Plant

(ETP)  of  designed  capacity  of  10  MLD

B] The  Consent  is  valid  for  collection,  storage  and  treatment  of  Industrial  and
Domestic Effluent conforming to the inlet standards specified here under:-

 

  

Sr.No Parameters Limiting concentration not to
exceed in mg/l, except for pH

(1) pH 5.5 to 9.0
(2) Temperature 45 C
(3) Oil & Grease 10
(4) Phenolic Compounds 5.0
(5) Ammonical Nitrogen (as N) 50
(6) Cyanide (as CN) 2.0
(7) Hexavalent Chromium ( as Cr+6) 2.0
(8) Total Chromium (as Cr) 2.0
(9) Copper (as Cu) 3.0
(10) Lead (as Pb) 1.0
(11) Nickel (as Ni) 3.0
(12) Zinc (as Zn) 15
(13) Arsenic (as As) 0.2
(14) Mercury (as Hg) 0.01
(15) Cadmium 1.0
(16) Selenium (as Se) 0.05
(17) Fluoride (as F) 15
(18) Boron (as B) 2.0

In case of SSI Unit, BOD of Maximum of 1000 mg/l and COD of maximum 2000 mg/l will
be  allowed  to  inlet  of  CETP.  All  other  specific  parameters  including  colour  shall  be
complied before disposal to CETP. In case of other, primary and secondary treatment is
required to meet consented standards before disposal to CETP.
i) All Large & Medium Scale Units irrespective of the quantity of effluent will have to

achieve the standards as prescribed in the letter of Consent issued to them
individually under the Water (P & CP) Act 1974, Air (P & CP) Act 1981, Hazardous
Waste (M&H) Amendment thereto before discharging the effluent into CETP

C] Treatment and disposal for combined Industrial and Domestic effluent.Treatment:
The CETP authority shall provide comprehensive treatment system consisting of
primary / secondary and/or tertiary treatment as is warranted with reference to
influent quality for strong stream and weak stream and operate and maintain the
same  continuously  so  as  to  achieve  the  quality  of  the  treated  effluent  to  the
following  standards:
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Sr.No Parameters Standards (mg/l)
1 pH 6.0 to 9.0
2 BOD 3 Days 27 Deg.C 100
3 COD 250
4 Suspended Solids 100
5 Fixed Dissolved Solids Not Specified

6 Temperature Shall not exceed more than 50 C above
ambient water temperature

7 Oil & Grease 10
8 Ammonical Nitrogen (as N) 50
9 T.K.N 50
10 Nitrate Nitrogen 50
11 Phosphate as P Not Specified
12 Chlorides Not Specified
13 Sulphate (as SO4) Not Specified
14 Fluoride (as F) 15
15 Sulphide (as S) 5
16 Phenolic Compound (as C6H5OH) 5
17 Total Residue Chlorine 1
18 Zinc (as Zn) 15
19 Iron 3
20 Copper (as Cu) 3
21 Trivalent Chromium 2
22 Manganese 2
23 Nickel 3
24 Arsenic (as As) 0.2
25 Cyanide (as CN) 0.2
26 Vanedium 0.2
27 Lead (as Pb ) 0.1
28 Hexavalent Chromium 0.1
29 Selenium (as Se) 0.05
30 Cadmium (as Cd ) 0.05
31 Mercury (as Hg) 0.01
32 Pesticides Absent

33 Bio Assay Test 90 % survival of fish after 96 hrs in 100 %
effleunt
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   Sr.No Parameters Standards (mg/l)

Note:-
i. All  efforts  should  be  made  to  remove  colour  and  unpleasant  odour  as  per  as

possible.
ii. If the CETP is not able to achieve the outlet parameters, then all the members

and the said Society would be individually and jointly responsible and liable for
legal actions under the provisions of sections 47 of the Water (Prevention &
Control of Pollution) Act, 1974.

D] Disposal:  The  treated  effluent  shall  be  connected  to  sewerage  system provided
by MIDC and finally discharged into Marine coastal area, at a point designated by
National Institute of Oceanography.

2. A] As per your application, you have provided Septic Tank followed by Soak pit for
the treatment of 1.80 CMD of sewage.

B] The Applicant shall operate the sewage treatment system to treat the sewage so
as to achieve the following standards.

 

Sr.No Parameters Standards (mg/l)
1 Suspended Solids Not to exceed 50
2 BOD 3 days 27oC Not to exceed 30
3 COD Not to exceed 100

C] The treated sewage shall be discharged on land for gardening within premise
after  confirming above standards.  In  no  case,  sewage shall  find its  way outside
factory premises.

3. The Board reserves  its  rights  to  review plans,  specifications  or  other  data  relating to
plant setup for the treatment of waterworks for the purification there of & the system
for  the  disposal  of  sewage  or  trade  effluent  or  in  connection  with  the  grant  of  any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto.

4. The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

5. The Applicant shall comply with the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters and other provisions
as contained in the said act:

Sr. No. Purpose for water consumed Water consumption quantity
(CMD)

1. Industrial Cooling, spraying in mine pits
or boiler feed 0.00

2. Domestic purpose 11.50

3. Processing whereby water gets polluted
& pollutants are easily biodegradable 0.00
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Sr. No. Purpose for water consumed Water consumption quantity
(CMD)

4.
Processing whereby water gets polluted
& pollutants are not easily
biodegradable and are toxic

0.00

5. Gardening 0

6. The  Applicant  shall  provide  Specific  Water  Pollution  control  system  as  per  the
conditions  of  EP  Act,  1986  and  rule  made  there  under  from  time  to  time/
Environmental Clearance/ CREP guidelines.
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SCHEDULE-II
Terms & conditions for compliance of Air Pollution Control:

1. As per your application, you have provided the Air pollution control (APC) system and erected
following stack (s) to observe the following fuel pattern:

Stack
No. Source

APC System
provided/prop

osed

Stack
Height(in

mtr)

Type
of

Fuel
Sulphur

Content(in %) Pollutant Standard

S-1
DG

Set-1000
kVA

Acoustic
Enclosure 30.00

DIESEL
200

Ltr/Hr
1 SO2 96

Kg/Day

S-2
DG

Set-200
kVA

Acoustic
Enclosure 3.50

DIESEL
25

Ltr/Hr
1 SO2 12

Kg/Day

2. The Applicant shall provide Specific Air Pollution control equipments as per the conditions of
EP Act, 1986 and rule made there under from time to time/ Environmental Clearance / CREP
guidelines.

3. The  Applicant  shall  obtain  necessary  prior  permission  for  providing  additional  control
equipment  with  necessary  specifications  and  operation  thereof  or  alteration  or
replacement/alteration well before its life come to an end or erection of new pollution control
equipment.

4. The Board reserves its rights to vary all or any of the condition in the consent, if due to any
technological improvement or otherwise such variation (including the change of any control
equipment, other in whole or in part is necessary).
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SCHEDULE-III

Details of Bank Guarantees:

Sr.
No
.

Consent
(C2E/
C2O

/C2R)

Amt of BG
Imposed

Submission
Period Purpose of BG Compliance

Period
Validity

Date

1 C to R Rs 6 Lakhs 15 Days
Operation &

Maintenance of
Pollution Control

Systems
Continious 30.04.2029

2 C to R Rs 2.5
Lakhs 15 Days Treatability Study Continious 30.04.2029

3 C to R Rs 2.5
Lakhs 15 Days

Improvement in
existing plant

including sludge
removal

Continious 30.04.2029

4 C to R Rs 3.0
Lakhs 15 Days

To Provide TOC
analyzer to outlet
with data logger

and real time
display

Continious 30.04.2029

 
 BG Forfeiture History

Srno. Consent
(C2E/C2O/C2R)

Amount of
BG

imposed
Submission

Period
Purpose

of BG
Amount of

BG
Forfeiture

Reason of
BG

Forfeiture
NA

 BG Return details
Srno. Consent (C2E/C2O/C2R) BG imposed Purpose of BG Amount of BG Returned

NA
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SCHEDULE-IV

General Conditions:
1. The Energy source for lighting purpose shall preferably be LED based
2. The PP shall harvest rainwater from roof tops of the buildings and storm water drains to

recharge  the  ground  water  and  utilize  the  same for  different  industrial  applications  within
the plant

3. Conditions for D.G. Set
a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by

treating the room acoustically.
b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/

acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

c) Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.
g) The applicant should not cause any nuisance in the surrounding area due to operation of

D.G. Set.
h) The applicant shall comply with the notification of MoEFCC, India on Environment

(Protection) second Amendment Rules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding noise limit for generator sets run with diesel.

4. The applicant shall maintain good housekeeping.
5. The non-hazardous solid waste arising in the factory premises, sweepings, etc. be disposed

of  scientifically  so  as  not  to  cause  any  nuisance  /  pollution.  The  applicant  shall  take
necessary  permissions  from  civic  authorities  for  disposal  of  solid  waste.

6. The  applicant  shall  not  change  or  alter  the  quantity,  quality,  the  rate  of  discharge,
temperature  or  the  mode  of  the  effluent/emissions  or  hazardous  wastes  or  control
equipments provided for without previous written permission of the Board. The industry will
not carry out any activity, for which this consent has not been granted/without prior consent
of the Board.

7. The Board reserves the right to review, amend, suspend, revoke this consent and the same
shall be binding upon you.

8. The industry shall submit quarterly statement in respect of industries obligation towards
consent and pollution control  compliance's duly supported with documentary evidences
(format can downloaded from MPCB official site).

9. The industry shall submit official e-mail address and any change will be duly informed to the
MPCB.

10. The industry  shall  achieve the National  Ambient  Air  Quality  standards  prescribed vide
Government of India, Notification No. B-29016/20/90/PCI-L dated. 18.11.2009 as amended.
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11. This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

12. The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

13. You shall operate OCEMS installed for source emission round 'O' clock and transmit
data  online  to  CPCB  and  MPCB  server.  You  shall  also  monitor  effluent  quality,  stack
emissions and ambient air quality monthly/quarterly. You shall conduct Dioxin Furan
monitoring by third party NABL Accredited agency once in year and submit report to
Sub Regional Officer.

14. You shall ensure collection, and segregation of BMW regularly to treat and dispose Off
within 48 hrs from generation.

15. Whenever due to any accident or other unforeseen act or even, such emissions occur
or is apprehended to occur in excess of standards laid down, such information shall be
forthwith  Reported to  Board,  concerned Police  Station,  office of  Directorate of  Health
Services, Department of Explosives, Inspectorate of Factories and Local Body. In case
of failure of pollution control equipments, the production process connected to it shall
be stopped.

16. The applicant shall provide an alternate electric power source sufficient to operate all
pollution  control  facilities  installed  to  maintain  compliance  with  the  terms  and
conditions of the consent. In the absence, the applicant shall stop, reduce or otherwise,
control production to abide by terms and conditions of this consent.

17. The  industry  shall  recycle/reprocess/reuse/recover  Hazardous  Waste  as  per  the
provision contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recycled /processed /reused /recovered and only waste which has to be incinerated
shall  go  to  incineration  and  waste  which  can  be  used  for  land  filling  and  cannot  be
recycled/reprocessed etc.  should go for  that  purpose,  in  order  to  reduce load on
incineration and landfill site/environment.

18. An inspection book shall be opened and made available to the Board’s officers during
their visit to the applicant.

19. You  shall  not  Rent,  Lend,  Sell,  Transfer  or  Close  Down  the  facility  or  otherwise
transport the Bio Medical waste for any other purpose without obtaining prior written
permission of the MPC Board.

20. Separate  drainage  system  shall  be  provided  for  collection  of  trade  and  sewage
effluents. Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the flow. No effluent shall be admitted in the pipes/sewers
downstream  of  the  terminal  manholes.  No  effluent  shall  find  its  way  other  than  in
designed  and  provided  collection  system.

21. Neither storm water nor discharge from other premises shall be allowed to mix with
the effluents from the factory.

22. The industry should not cause any nuisance in surrounding area.
23. The industry shall take adequate measures for control of noise levels from its own

sources within the premises so as to maintain ambient air quality standard in respect
of noise to less than 75 dB (A) during day time and 70 dB (A) during night time. Day
time is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between
10 p.m. and 6 a.m.

24. You shall  ensure that fugitive emissions from the activity are controlled so as to
maintain clean and safe environment in and around the facility premises.
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25. The applicant shall  provide ports in the chimney/(s)  and facilities such as ladder,
platform  etc.  for  monitoring  the  air  emissions  and  the  same  shall  be  open  for
inspection to/and for use of the Board’s Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as S-1, S-2, etc. and these
shall be painted/ displayed to facilitate identification.

26. The Board reserves  its  rights  to  review plans,  specifications  or  other  data  relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for  the  disposal  of  sewage  or  trade  effluent  or  in  connection  with  the  grant  of  any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto

27. The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall  be
maintained.

28. The  applicant  shall  bring  minimum 33% of  the  available  open  land  under  green
coverage/  plantation.  The  applicant  shall  submit  a  yearly  statement  by  30th
September every year on available open plot area, number of trees surviving as on
31st March of the year and number of trees planted by September end.

29. The Board reserves  its  rights  to  review plans,  specifications  or  other  data  relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for  the  disposal  of  sewage  or  trade  effluent  or  in  connection  with  the  grant  of  any
consent  conditions.

30. The  firm  shall  submit  to  this  office,  the  30th  day  of  September  every  year,  the
Environment  Statement  Report  for  the  financial  year  ending  31st  March  in  the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
(second Amendment) Rules, 1992.

31. You  should  monitor  effluent  quality,  stack  emissions  and  ambient  air  quality
monthly/quarterly.  You shall  conduct Dioxin Furan monitoring by third party NABL
Accredited agency once in every year and submit report to Sub Regional Officer.

32. The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

33. The  applicant  shall  provide  facility  for  collection  of  environmental  samples  and
samples  of  trade  and  sewage  effluents,  air  emissions  and  hazardous  waste  to  the
Board  staff  at  the  terminal  or  designated  points  and  shall  pay  to  the  Board  for  the
services rendered in this behalf.

34. You shall obtain necessary prior permission for providing additional control equipment
with  necessary  specifications  and  operation  thereof  or  alteration  or  shall  ensure
replacement of pollution control system or its parts after expiry of its expected life as
defined by manufacturer so as to ensure the compliance of standards and safety of the
operation thereof.

35. You shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act, 1981 and
Environmental  Protection  Act,  1986  and  industry  specific  standard  under  EP  Rules
1986  which  are  available  on  MPCB  website  (www.mpcb.gov.in).

36. You shall create the Environmental Cell by appointing an Environmental Engineer and
Chemist for looking after day-to-day activities related to compliance of CCA.
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37. You should comply with the Hazardous and Other Wastes (M & TM) Rules, 2016 , Bio
Medical Waste Management Rules,2016 and submit the Annual Returns as per Rule
6(5) & 20(2) of Hazardous and Other Wastes (M & TM) Rules, 2016 for the preceding
year in Form-IV by 30th June of every year

38. You should comply with the Hazardous and Other Wastes (M & TM) Rules, 2016 , Bio
Medical Waste Management Rules,2016 and submit the Annual Returns as per Rule
6(5) & 20(2) of Hazardous and Other Wastes (M & TM) Rules, 2016 for the preceding
year in Form-IV by 30th June of every year

This certificate is digitally & electronically signed.
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STATE LBVEL I'NV]I1ONMENT IMPACT ASSESSMENT AUTHORITY

s1/ic-rntf lcR-4 ls /TC-2

Env ironment dePartment

Room No. 277,Znd floor,
Mantralaya Annex;
Mumbai- 400 032'

Dated: 291]une, 201 6

'l'o,

Lote Parshut'am Envirorrttrer)1 I'L .rtection C0

Socie ty' l-td, At Plot no. P -10

MIDC Lote- Parshuram. Klre I

Ratnagiri

Britrf Information of the ect submitted ect ncnt is as:r0

Name of

Subject: Environment clearancc for proposed expansion oflote CETP, at Plot no' P-30, MIDC

Lote- parshuram, Khed, liatnagiri by Lote Parshuram Environment Protection C0'

SocietY Ltd

Sjr,

This has reference ta your communication on the above mentioned subject. The proposal

was consjdered as per ttc EIA Notification, 2006, by the state Level Expert Appraisal

Comminee-I, Maharashtra il, irs llgs meetings and decided to recommend the project for prior

environmental clearance ro sElAA. lnformation submitted by you has been considered by State

Level Environment lmpact A ssessnrent Authority in its 99u meeting.

2. It is noted thattlrc p: )pi)sal is considered by SEAC-I under screeningcategory 7(h) Bl as

per liIA Notification 200ti

,(

7 Name, address
&Contact
off roponent

. e-rnail
n u tt br:r

address. t:-'l'raiI
ttun'llcr

Y
L

Nante, r

&Contact
ofconsultant
Accreditation of
Consultarrt (\A ltl'
Accrcditation
New Projecl

Expansion itt exI;llilg
proj ect/Moderniza tio r t

Diversification in exiting
project

-1-

sed CMIDuramLoteP arshatCETPoflon

Name: Mr.SatlshW. Wagh

Address: P-30, MIDC, Lote, Tal: I(hed, Dist.: Ratlnagiri, Maharshtra'

Telephone number: AX 56'27 21 13

Mobile Number: *
Emailid:
Aditya Environm ental Services P\4. Ltd.

3

Accredited under
the project. 7(h):

QCI-NABET List
Common Effluent

B for the proposed

Treatment Plant
category of

4

Lxpansion @xpansion of Exi
I0 MLD withiri existing site).

sting CETP from capacitY 6 MLD ttt
5

CETP construction.No. EC was not al6 If ex ilrril0n/

I

l,

t.

Annexure - IV
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7(h)- B of the scheduled annexed to EIA Notification Dated, l4
'2006

8
'l'otal plrrt area (sq. rn.): 30,050

+ Built axea

9 Name of the l{otified
Industiial arsa I
MIDCarea

L,oteParshuram, MIDC

l0 TOR given bl' SI'ACl?
(If yes then sP,'t il5'

tllgmeeting) " -l
Estimated capitll "'ost
of the Project (inclu,Iirg
cost for land, br-ttlLlinq,

piant and rnrr.'l) l3r)
separatel y)

it zots

1l
Fixed Assets Cost In

C t157.64

Mechanical I i lB.?0

Electrical 1 10.00

Instrurnents '10.20

12.00

Online 62.00

Consultancy services: Structural & 60.0

Total 2620.54

1? Location details of the

project :

Latirude: 1 7036'55.35" N

Longitude: 73028'38.43"E
I-ocation: Plot No. 30 MIDC lndustrial Area, LoteParshuram,Tal. Khed,

Dist. Ratnagiri, Maharashtra

Elevation above Mean Sea Level (rneters): 170 nt

13

11

Distance I om

Protected Areas I
Critically Pollute.lirrtis /

Eco-sensitive arei\s rNicr-

State boundaries
Raw materials (irc ir,lirtg
Process cl.rertt cals,

catalysts,&additr,ts

Mahabaleshwar: 38.8 km towards East direction

List of raw
rnaterial to be

used

PAC
Lime

Polyelectrolyt
e

Charcoal
Nutriefits
i)Urea

acid

Nature
ofraw
materia

I

Quantit
v

(MT/A)

Source of
material

Means of
transporlat

ion

Powder r 440

From
nearby
vendors

Road

powder 360

Granule 36

Granule l 020

Powder
351

103.56

@

L

@

r)

a

whetherenvironmc n 1r, I

clearanCe haS I r,r,l.t

obtainecl fbr > i'L r r
project (lf Yes.!ill( i)\e
copy \^'ithcorri'lrlrl\'e

7 schedulc,r" ille
EIA
Alea
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l5 Productiort details

l6 Proccss cletari

manufacturing det. i s

Ilain Water l-larvc.'trlr .i

(RwH)

-jpi

\U

..&!v

9,
co lectiortforenicant rs gedga'l'helc.icab appl'.lot plAp

icationTheMIDC appteParshuramLofrorneffluentoftreatmeuI
0 I,DMLDM6frornETPCcxof sriltorIS

oftrade effluent
detail treatrnent

project

lir"l

ent&ion reatmCC){br ectISt-h proposed
rIbEIAreferleasePDMI CuramrlrLotcPars

of effluent.

Siz-e and no of RWH tank(s) and Quantity: NA

l.ocation of the RWH tank(s): NA

Size, nos. of recharge pits and Quantity: NA
NA

Level of the Ground water table: NA

cost o&Mallocalion

t1

Fresh water (CMD)I 15

Source: MIDC
llecycled water (CMD): Nil
Use of the water:

Process (CMD): NA
Cooling water (CMD): NA
DM Water (cMD): NA
Dust Suppression (CMD): NA
Drinking (CMD): 1'5

Creen belt (CMD): 13.5

Fire service (CMD): NA

+ Proposed)'l'otai water requirement: (Existing

NA(-)ther-s

Total Water Requ irerrlettt18

/day (Existing +
Amount of sewage generatiort (CMD) : 1

sed)prop0
MIDCln1Sthe dischargefor Sewagesewage:treatmentProposed

CETPtnfeatmenttheforsvstemdrainage
NAtheof STP

19 Sewage generation

treatment
and

MP

Effluent
discharge
standards
(cPcB /

Outlet
effluent
Characte

ristic

Inlet effluent
Characteristic
(Total Process

Effluent)

Parameters

0rl"l, BOD,
COD, heavy

metal, etc)

Sr.

No

s.5-97 -86-8I

< 250< 2502s002.
< 100< 1001 2003

No lirnitNo iimit5000-80004
< 100< 100800- I 000a

5
< 10< 10r 0-506

20 uent characterist,t

Capacity of the ETP (CMD): l0 MLD

An'rount of treated effluent recycled (CMD): nii

Amount of water send to the CETP (CMD): I (sewage)

Membership of the cETP (lf require): If yes then attach the letter - Not

Amount of effluent generation (CMD): I (sewage)
21 ETP Details

Secondar)' clarification >
'lreated water outlet at V-

PACS Equalizationcreenlng
oxidationarificationcl >Biological

carbonActivatedfiltrationSand
notch

22

, Taloja.ETP sludge sent to23

Note on ETP technoiogY
to be used

Disposalof the Il)TI'
Il(

J

!

i

:

i
I
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24 Solid u'astc Mallag':rr' 'ti'

Stack en.rission l)rtails
,e&, (A1l the stacks att'iolted

L
toprocess
Boilers,caPtive

u n its,
'),)wer

plar'It, D.G.
3ets, Incinerator bo'h for

existing and ')rtrPCrs€d

activiry). Pleasc ir u ie ate

the sPecific 5';;tion

towhich the stir' 1" is

attached. E.9., l'r'rcess

section, D'G' St't. lJoiler,

Poiver Plant.inc: llirator

etc. Ernission ralc (iil-hr.)
for eachPolluranl (SPM,

SO:, NO*etc. 'ho 'lij be

Erni ssion Sundalci

DeLaiis of Fr'tel t',r 'r:, t:'ed

.\r,,

Energy

Catcgory
No.

Type of Waste Quantity Disposal

r+.J
-Ef,"ri*l ttrdg. Existing: 8

TPD
Proposed:25

TPI)

Disposed off
to

CHWTSDF,
Ta a

34.4

Oil& Crease

froin treatment

35.3
Proposed:32

T/month

Incineration
at

Ci.IWTSDF,

a

ilazardous Waste:

substance/hazardous/toxic

measuresprecautionary

radioactivc materials
lf waste(s) contain any

disposal data and ProPosedprovide quantitY'or heavy metais then

- Not applicable
and recYcling of wastes? - Not

possibilities of recoveryWhat are the

applicable
Notwastesolid applicableofusersblePossi

CHWTSDFTowastesolidofethodl\/l of

Solid Waste: NA

I

D. G set
Stack aftached to

IOOO KVA
DieselFuel

200 lit/lrr**Fuel
CPCB normsAsof

**cperation in case emergency only'

NA. No
ect.sed

* Above the roof.

emiss ion tiorn

Daily ConsumPtion
Fuel

Sr.

No
a/o

Ash

%
Sulp

h
Ur

Calorific
value

(KcaUkg)ProposedExisting

200 iit/hr25 lit/hr
Diesel#
(for DG

road

Source ofFuel: from nearby vendors

#in case ,

Mode of
of onlYemergency

fue sitetoof
Power supPlY:

Existing Power requirement: --

Proposed power requirement: 16730 KWll/day

sets to be used
DG sets:

Number &

-4-

'){

/.d

Spent Carbon

1
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"&'

S

l:xistins - I No 250 KVA l)(j se t
Proposed- I No 1000 KVA DG set
I)etails of the non-conventional renewablc energy proposed to be
used : Nil

Ihe proposal has i.c,:r consjdered by SEIAA in its 99il' meeting & decided to accord
)l.lvironnlental clear.:rc li) tlre said project under the provisions of Environment lmpact
\ssessmcnt Notific,,1 , r 2iX)b sub.iect to implementation of the following terms and
:orrditiorrs:

-5-

,

{.F

J

29 Creen belt area (Sq. m.): 9000 sq.mt.
Nurnber and species of trees to be planted: 'l'rees will be planted as per
proposed Green belt area.

Number, size, age and species of trees to be cut, trees to be transplanteci: -

Sr.

No
Existing pollution

Control system
Proposed to be

installed
I

2 Water CETP CETP up gradation
J Noise

30

4 Solid Waste CHWTSDF CHWTSD]T

l0

t0

Total

I

2

J

4 60

8 5

20

5

6

s. In La

break u

Others 20

90

Capital cost (With break up):--
0&M cost

Solid waste

Green Belt

Water
Control

and

Health

o&M
Cost/Annum

(Rs. In Lakhs)

Sr,

No

Capital
Investment

Air Pollution
Control

Noise Pollution
Control

Environment
Monitoring

32

Details of Pc',,1 rr'r,r,
control system

Environmental
Management plan
13udgetar5, Al locatiL: r r

EIA Submitted (lf re,j ')e:r
subniit the salient :r,.l: t, ( s)

3l

Green Belt
Development

I)criod of data collected: Sumrner 2014
Details of the primary data collection (i.e. location of the
sarnple collection, number of visit, etc): 6 locations
Details of the secondary data collection (i.e. Source and year of
data): Secondary data collected from Forest DepL pHC centers
Potential hazard and mitigation measures: Mitigation rneasures
include in Chapter 4.
Conclusion of the EIA study: Impacts due to proposecl project will
be within manageable limits. Proposed project will be rreat
additional effluent load within MPCB standard.

Air
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(i)

(ii i

(iii)

No additional ,tr)(r .irall be used /acquired fbr any activity of the project rvithoLtt

obtaining prop. :)( r r ission.

fo. coniroltlng f urlir,ve natural dust, regular sprinkling of water & wind shielcls at

appropriate diir...,,.,,., in vulnerabte areas of the plant slralI be ensured.

f[e liAPCg sirou J prescribe a outlet effluent COD limit of 250 mg/l- lir| all

large/ntediur.n rc2ile industries and strictly ensure its compliance through a iield

officer.
The prescriprii,nS ot MoEF & CC Notification s.o.4 (E) dated 1.1.2016 shall be

tbllowed byth.: 1)1' ti'r inlct and outlet quality standards'

Necessary arran!1,(.r'r( nt shall be made to adequate safety and ventilation arrangenlent

in funtacc arc.,

Proper Houseli,:c:p r !r programs shall be implemented'

ln the cvent oi Llrr 1r t,,r.,if'any pollution control sy'stem adopted by the rrnit, thc tlllit

shall be inrrnc ijar: \ ptlt out ofoperation and shall not be restarted until the dcsircd

efficiency has lrt'c:t i,chieve.

A stack of ud*q,,r,., height based on DG set capaciry shalt be provided for control and

clispersion of 1.,,:ilrrtarrt from DG set.(lf applicable)

A detailed s.l'.nr* ibr rainwater harvesting shall be prepared and implemented to

recharge grout;d ro'atcr.

Ananlernent shall be made that effluent and storm water does not get mixed.

Periodic monrt(x,ng of ground water shall be undertaken and results analyz-ed to

ascertain any challre in tti" quality of water. Results shallbe regularly submitted to the

Maharashtra !)o l l Lrl ion Conhol Board.

Leq of Noise h:rel shall be maintained as per standards. For people rvorking in the

higi noise arcz:i, rriquisite personal protective equipment like earplugs etc' shall be

provided.
The overall rlrlrs, I ic\/cls in and around the plant are shall be kept well within the

standards bi DrL,riJing noise control measures including acoustic hoods, silenuers'

enclosures. ctc ,,, all-sources of noise generation' The ambient noise levels shall

confirm to thr' ,;1 i l,-iiircls prescribed under Environment (Protection) Act, 1986 RLtles'

1 989.
Creen belt sl,aii rr cleVeloped & maintained around the plant periphery. Greetl f]cit

Developmeni sh it oe carried ou1 considering CPCB guidelines including selection of

plant siecie:j ;in( in consultation with the local DFO/ Agriculture Dept.

Adequate satel\ ,neasures shall be provided to limit the risk z-one within the plant

boundary, itt c,a,,t of an accident. Leak detection devices shall also be installed at

strategic placm; Ior early detection and warning

Occufational hc.llth sun,eillance of the workers shall be done on a regular basis and

(i u)

(')

(' i)
1r ii)

&
\a

(viii)

(ix)

(x)
({i)

(xii)

txiii;

txii,)

(n,)

q;

\,

(xvi)
record mainu,.irlcd as per Factories Act'

(xvii) The compan/ : r'iall make the anangement for protection of possible fire hazards

during manulact,rrtnll process in material handling'

(xviii) The p-roject autl,,.-,ritiei must strictly comply with the rules and regulations with regard

to tranOiing and Jisposal of hazardous wastes in accordance with the Hazardous Waste

(Managemerrt a,r,i 
'l-iandling) 

Rules, 2003 (amended). Autirorization from the MPCB

shall bi obtarr e,r lor collectlons/treatment/storage/disposal of lraz-ardous wastes'

(xix) The companv sl all unclertake following waste Minimization Measures :

.N4eterin,: o1 :ti,antilic:s of active ingredients to minimize rvaste'

.Reuse c,i [-, prodLrcts from the process as raw materials or as raw material

substrLt,t, t; ln otltcr Process'
. Maximizlrr.: Iiecovcrics.
. Use of lruti 11]ated nraterial transfer System to minimize spillage.

-6-
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(xx) Regular moi;l 'ilills fbr the on-site emergency management plan shall be cat'ried otrt.

Implementation of'clianges / improvements required, if any, in the orr-site management

plan shall lrc etrsurecl,

(y,xi) Separate funds shall be allocated for implementation of environmental protection

nreasures/fiMP along with item-wise breaks-up. These cost shall be included as part of
the project i:osr. l'he funds earmarked for the environment protcction measures shall

not be div*rte,j fbr other purposes and year-wise expenditure should teported to the

MPCB & this ile partment
(xxii) The project nranagement shall advertise at least in fwo local newspapers widely

circulated in tiic region around the project. one of which shall be in the marathi
language ol the local concerned within seven days of issue of this letter, informing that
the project nas b*en accorded environmental clearance and copics of clearance letter
are availab,e r,.ilir thc lr4aharashtra Poiiution Control Boarcl and may also be seen at

[iebs ite at,[If _i lr:g{}abdlaihga,gay4
(xxiii) Project mar)agsrnont should submit half yearly compliance reports in respect of the

stipulated prior snvironment clearance terms and conditiorrs in hard & soft copies to

the MPCB & t)'ris department, on l" June & I't December of each calendar year.

(xxiv), A copy of thc ciearance lelter shall be sent by proponent to the concerned Municipal
Corporation and the local NGO, if any, from whom suggestions/representations, if
any, were receiled while processing the proposal, The clearance letter shall also be put
on the website c'f'the Company by the proponent.

(xxv) The proponent shall upload the status of compliance of the stipulated EC conditions,
including resull.s of monitored data on their website and shall update the sanre

periodicalli,. l; shall' simultaneously be sent to the Regional Office of MoEF, the

respective Zonal Office of CPCB and the SPCB. The criteria pollutant levels namely;
SPM, RSPM. SO:, NOx (ambient levels as well as stack emissions) or critical sectorai
paramsters. rlJ,c;atod for the project shall be monitored and displayed at a corrvenient
location near tirr mairr gate of the company in the public domain.

(xxvi) The project l)Ioponent shall also submit six monthly reports on the stafus of
compliancc ni rhe stipulated EC conditions including results of monitored data (both
in hard ci:;rie: ,rs well as by e-mail) to the respective Regional OfI'ice of MoEF, the

respective Zcr:al Office of CPCB and the SPCB.
(xxvii)Tlre envircnnrerral statement for each financial year ending 3l't March in Form-\/ as

is mandated tl be submitted by the project proponent to the concemed State Pollution
Control Boarl as prescribed under the Environment (Protection) Rules, i986, as

amended subs.equently, shall also be put on the website of tbe company along with the

status of cunpliance of EC conditions and shall also be sent to tbe respective Regional
Offices olMoilF by e-mail.

The environn,ental clearance is being issued without prejudice to the action initiated
under EP Act rrr any court case pending in the couft of law and it does not mean that
project proporrent has no1 violated any environmental laws in the past and whatever
decision unciur EP Act or of the Hon'ble court will be binding on the project
proponent [lcrrce this c]earance does not give immunity to the project proponent in
the case liled against hinr, if any oraction initiated under EP Act.

The Environrnent department reserves the right to revoke the clearance if conditions
stipulated ar( r)()t implenrented to the satisfaction of the department orforthat marter,
for any other aJrninistrative reason.
Validity of llnvironnrent Clearanee: The environmental clearance accorded shall be

valid for a peri,rd of ? years as per MoEF&CC Notification dated 29th April, 2015.

a
€

rS-

q A,

5

6.

I

-7-
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7

8.

9

In case of anv deviation or alteration in the project proposed from those subrnitted to
this department fbr cleararrce, a fresh reference should be made to the department to
assess the adecrracy o{'thc condition(s) imposed and to incorporate additionat
environmenlal protection measures required, if any,
The above slrpulaiions would be enforced among others under the Water (Prevention
and Control r:{ Pollution) Act, 1974, the Air (Prevention and Control of Pollution )
Act, 1981, the Invjronment (Protection) Act, 1986 and rules tlrere under, Hazardous
Wastes (Managrment and l-landling ) Rules, 1989 and its amendments, the public
Liability Insurance Act, l99l and its amendments.
Any appeal .iga1rrs1 {his ent,ironmental clearance shall lie with the National Grccn
Tribunal (Wcstcirr Zr:ne Bench, Pune), New Administrative IJuilding, l*rFloor, D-,
wing, oppo.cite (louncil Hall, Pune, if preferred, within 30 days as prescribed undcr
Section l6 ot thr National Creen TribunalAct,20l0.

M
Member , SEIAA

1. Shri T. C, Benjarnin, IAS (Retired), Chairman, SEAC-I, 602, PECAN, Marigold,
Behind Goid Adlabs; KalyaniNagar, Pune - 411014. .

2. Additional Stcretarr,. MoEF & cC, Irdira Paryavaran Bhavan. Jorbagh Itoad,
Aliganj, N*u )clhi-l 10003.

3. Member Sr:cr'rar), \4aharashtra Pollution Control Board, with request to disp)ay a

copy olthc 1jl,'iLr.ilnCe.

4. The CCF. I'lc r ' nal office, lr4inistry of Environment and Forest (Regional o{'fice,
western i(esi r:r Kendriya Paryavaran Bhavan, Link Road No- 3, E-5, Ravi-Shankar
Nagar, Bhtrpr :- 462 016). (IvfP).

5. Regional ( )Jlrirr:" MPCB, Ratnagiri.

6. Collector. Ra ' rgiri

7. [A- Divisron. \,lonitoring Cell, MoEF & CC, Indira Parysvaran Bhavan. Jorbagh
Road, Aligan,, New Delhi-110003.

8. Selectfi]e (li...i)

ilCuploadedon 2-9la(!>or$

g Copy to:

E

r&

\-

I

-8-
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Annexure-V 

DETAILS OF TREATMENT UNITS/ACCESSORIES  

SR 
NO. 

DESCRIPTION SIZE QTY MOC 
TOTAL 

CAPACITY m3 

1 Screen chamber 
1.2m x 5m x 1m SWD 

+1.25m  FB 
1 No. RCC 6 

2 
Flash Mixer & 'V' Notch 
Chamber 

6.25m x 4.2m x 2.5m SWD 
+0.5m FB 

1 No. RCC 66 

3 Primary Clariflocculator 26m x 3m SWD +0.3m FB 2 Nos. RCC 3186 

4 Bioreactor 1st Stage 
55m x 13m x 6m SWD + 

0.5m FB 
4 Nos. RCC 17160 

5 Secondary Clarifier - I 26m x 3m SWD +0.3m FB 2 Nos. RCC 3186 

6 Sludge Thickener 12m x 3m +0.3m FB 1 No. RCC 339 

7 Secondary Clarifier - II 20m x 3m SWD +0.3m FB 1 No. RCC 942 

8 Intermediate sump 
10m x 10m x 2.7m SWD 

+0.3m FB 
1 No. RCC 270 

9 MCC Room 14.2m x 8m x 5m 1 No. RCC 85.2 m2 

10 Lime solution tank 
2m x2m x 2m SWD + 0.5m 

FB 
3 Nos. RCC 24 

11 Nutrient Dosing tank 
1.5m x 1.5m x 1.8 SWD+ 

0.5m FB 
4 Nos. RCC 16.2 

12 Sludge Drying Bed 35m x 18.5m 1 No. RCC 647.5 m2 

13 
Pump and other allied 
foundations 

Suitable Lot RCC -- 

14 Filter Foundation 14m x 20m 1 No. RCC 280 m2 

15 Road/Pathway 4m wide 1 Job 
Paver 
block 

2080 m2 

 

SR. 
NO. 

DESCRIPTION CAPACITY/ SIZE QTY MOC 

1 Agitator for Flash Mixer Suitable 1 No. MSRL 

2 Agitator for Lime dosing tank Suitable 3 Nos. MS 

3 Agitator for Nutrient Dosing system Suitable 4 Nos. SS-316 

56

309



4 
Agitator for Polyelectrolyte dosing 
tank 

Suitable 2 Nos. SS-316 

5 
Aspirators Submerged aerator for 
1st stage Bio-reactor 

30 HP 16 Nos. SS 

6 
Aspirators Submerged aerator for 
2nd stage Bio-reactor 

30 HP 4 Nos. SS 

7 Belt Press Filter 
235 m3/day slurry 
having 50 kg/m3 

solids 
1 No. SS/Polyester 

8 PAC & Alum dosing tank 10 m3 each 3 Nos. HDPE 

9 
Polyelectrolyte dosing tank for belt 
press 

7 m3 each 2 Nos. HDPE 

10 PAC & Alum dosing pump 
1.5 m3/hr @ 2 

kg/cm2 
3 Nos. PP 

11 Nutrient dosing pump 
1000 LPH @ 2 

kg/cm2 
3 Nos. SS 316 

12 Automatic Mechanical Fine Screen 4 to 6 mm spacing 1 No. SS 304 

13 
Floating Mixers for Equalization 
Tank 

25 HP 6 Nos. SS/FRP 

14 Equalized effluent transfer pump 
500 m3/hr @ 13-

18 m head 
2 Nos. CI 

15 Sludge recycle pump 1st stage 
500 m3/hr @10-12 

m head 
2 Nos. CI 

16 Primary Sludge transfer pump 
20 m3/hr @ 8-10m 

head 
2 Nos. CI 

17 PSF feed pump 
125 m3/hr @ 20-

25 m head 
5 Nos. CI 

18 Sludge Transfer pump  
25 m3/hr @ 6-8 m 

head 
2 Nos. CI 

19 PAC unloading pumps 
10 m3/hr @ 

5mWC 
1 No. PP 

20 Pressure Sand Filter 3.25m x 2 m 4 Nos. MSEP 

21 
Clariflocculator mechanism for 
Primary settling tank 

26m x 3.3m 2 Nos. MSEP 

22 
Scrapper Mechanism for 
Secondary Clarifier - I 

26m x 3.3m 2 Nos. MSEP 
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23 
Thickener Mechanism for sludge 
thickener 

12m x 3.3m 1 No. MSEP 

24 
Scrapper Mechanism for 
Secondary settling tank - II 

20m x 3.3m 1 No. MSEP 

25 
Scrapper Mechanism for 
Secondary Clarifier - II 

20m x 3.3m 1 No. MSEP 

26 Tube Settler for SST-I and II Suitable 2 Nos. PVC 

27 Air compressor for Belt filter press Suitable 1 No. MSEP 

28 Activated Carbon Filter 3.25m x 2.5 m 8 Nos. MSEP 

29 
Odor control equipment for sludge 
tanks 

Suitable 1 Job  
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TABLE-DETAILS OF SAMPLING LOCATIONS– RIVER AND NATURAL DRAINS 

Sr. No. Sampling  Location Description(s) Code 

01 Kotwali Nallah (Natural Drain-I) near CETP, the natural drain which passes from MIDC area and further 
meeting with river Sonpatra  

SWND-I 

02 River Sonpatra near Kotwali Village (after meeting with Kotwali Nallah)  SWRS-I 

03 Natural Drain-II near Kotwali Village merging with Sonpatra river on north side   SWND-II 

04 River Sonpatra after confluence of above (II) & (III)  SWRS-II 

 

TABLE-DETAILS OF SAMPLING LOCATIONS– SEDIMENTS IN RIVER ND NATURAL DRAINS 

Sr.No. Sampling  Location Description(s) Code 

01 
River Sonpatra near Kotwali Village (Kotwali Nallah/Natural Drain-I), the natural drain which passes from 
MIDC area and further meeting with river Sonpatra (Location-01) 

SSRS-1 
 

02 
River Sonpatra near Kotwali Village (Kotwali Nallah/Natural Drain-I), the natural drain which passes from 
MIDC area and further meeting with river Sonpatra)- (Location-02) 

SSRS-2 

03 Natural Drain-II near Kotwali Village merged with Sonpatra river on north side SSND-II-1 
04 Natural Drain-II near Kotwali Village merged with Sonpatra river on north side SSND-II-2 

05 
River Sonpatra after confluence of Natural Drain-II near Kotwali Village merged with Sonpatra river on 
north side 

SSRS-3 

06 
River Sonpatra after confluence of Natural Drain-II near Kotwali Village merged with Sonpatra river on north 
side 

SSRS-4 

07 
River Sonpatra after confluence of Natural Drain-II near Kotwali Village merged with Sonpatra river on north 
side 

SSRS-5 

08 
River Sonpatra after confluence of Natural Drain-II near Kotwali Village merged with Sonpatra river on north 
side 

SSRS-6 
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09 
Kotwali Nallah (Natural Drain-I), the natural drain which passes from MIDC area and further meeting with 
river Sonpatra 

SSND-I-1 

10 
Kotwali Nallah (Natural Drain-I), the natural drain which passes from MIDC area and further meeting with 
river Sonpatra 

SSND-I-2 

11 
Kotwali Nallah (Natural Drain-I), the natural drain which passes from MIDC area and further meeting with 
river Sonpatra 

SSND-I-3 
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  1MLD IN-SITU TREATMENT PROJECT LAYOUT PLAN  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Annexure - VIII

69

322



 

   

Page 2 of 6  

1MLD IN-SITU TREATMENT PROJECT LAYOUT PLAN  
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  19.1  PROCESS DESCRIPTION  

1.1 Screen Chamber : The raw sewage will be passed through the bar screen 

chamber wherein the free, floating, coarse suspended solids having particle 

size greater than 10-20mm will be trapped and removed Manually. 

1.2 Collection tank/sump :  The wastewater from screen chamber shall be 

collected in a collection tank. Effective residence time shall be given for the 

effluents to reside and achieve stable pH conditions whatever possible to 

minimize fluctuations in the overall treatment as well as to minimize or avoid the 

use of chemicals for neutralization.  

1.3 Inlet Launder : Inlet launder cum distribution pipe is provided to assist equal 

distribution of flow throughout the multiple number of trenches wherein the 

secondary system is installed.  

1.4 Floating rafter & wetland crates Clear supernatant from Sedimentation Tank 

will overflow into this system uses the natural process of aeration through the 

roots of plants helping the aerobic microflora to flourish in the rhizosphere. The 

system is based on use of specific plants normally found in natural reed with 

filtration and treatment capability. The filterable crates Treatment System is 

sown with semi-aquatic & aquatic species of plant, where the wastewater flows 

in horizontal as well as vertical manner to achieve the better efficiency for 

treatment. These units/ systems are designed in a manner that it removes BOD, 

phosphorous and oxidizes nitrogen and further disinfect and remove or 

degrades the particles by precipitation, ionic exchange, and / or adsorption 

processes. These units are arranged parallelly in alternate manner. The sub-

surface flow type, Phytorid system is proposed for the treatment which consists 

of a basin that contains a suitable depth of porous media. The porous media 

also supports the root structure of emergent vegetation. 

IMAGE 11 : SITE PHOTOGRAPHS OF 1MLD IN-SITU TREATMENT PROJECT 
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IMAGE 12 : SITE PHOTOGRAPHS OF 1MLD IN-SITU TREATMENT PROJECT 

 

 

 

IMAGE 13 : SITE PHOTOGRAPHS OF 1MLD IN-SITU TREATMENT PROJECT  
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IMAGE 14 :  PHOTOGRAPHS OF INSTALLED EQUIPMENTS 1MLD IN-SITU  

TREATMENT PROJECT  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

IMAGE 15 :  PHOTOGRAPHS OF INSTALLED EQUIPMENTS 1MLD IN-SITU  

TREATMENT PROJECT  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

73

326



 

   

Page 6 of 6  

IMAGE 16 :  PHOTOGRAPHS OF INSTALLED FLOW METER AND STORAGE OF  

1MLD IN-SITU TREATMENT PROJECT  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

IMAGE 17 :  PHOTOGRAPHS OF FLOATING RAFTERS  OF 1MLD IN-SITU  

TREATMENT PROJECT
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Annexure-IXA 
ANALYSIS RESULTS OF WASTEWATER SAMPLES COLLECTED AT DIFFERENT STAGES OF TREATMENT OF CETP  

DATE OF SAMPLING- 15.05.2023 (MORNING-11:30 AM to 12:15 PM) 

Sr. No. Parameters 
Design 

Values/Inlet 
Standards 

Inlet to 
CETP 

Outlet  of 
Equalization 

Tank 

Outlet of 
Primary 
Clarifier 

Outlet  of 
Secondary 
Clarifier-I 

Outlet  of 
Secondary 
Clarifier-II 

Final Outlet of CETP 
(after tertiary 

treatment) 

Discharge 
Standards 

1 pH 5.5-9.0 7 7.5 6.90 7.3 7.6 7.3 6.0-9.0 

2 Suspended Soiled  - 131 117.0 47.0 46 61 41 100 

3 TDS - 4864 5218 4971 4873 4741 4720 - 

4 BOD 1200* 310 300.0 160.0 120 88 70 100 

5 COD 2500* 934.4 960 548 197.2 200 192 250 

6 Ammonical Nitrogen 50 6.68 6.48 2.92 1.80 2.04 2.32 50 

7 TKN - 100.80 123.20 39.20 44.80 39.20 44.80 50 

8 Nitrate Nitrogen - 3.88 3.09 2.68 3.71 5.02 11.55 50 

9 Cyanide 2.0 2.20 1.80 2.40 1.40 1.50 1.20 0.2 

10 Chromium Hexavalent 2.0 BDL BDL BDL BDL BDL BDL 0.1 

11 Chromium Total 2.0 BDL BDL BDL BDL BDL BDL - 

12 Copper 3.0 1.70 2.35 0.33 1.38 0.41 1.03 3.0 

13 Manganese - BDL BDL BDL BDL BDL BDL 2.0 

14 Lead 1.0 0.43 0.39 0.39 0.48 0.57 BDL 0.1 

15 Nickel 30 BDL BDL BDL BDL BDL BDL 3.0 

16 Zinc 15 0.15 0.25 0.05 0.13 0.14 BDL 15 

17 Iron - 0.97 0.90 0.78 1.13 0.88 0.69 3.0 

18 Arsenic 0.2 BDL BDL BDL BDL BDL BDL 0.2 

19 Cadmium 1.0 BDL BDL BDL BDL BDL BDL 0.05 

20 Oil & Grease - 5.8 5.4 4.8 BDL 2.8 BDL 10 

Note-Concentration of all the values is expressed in mg/L, except pH; BDL-Below Detection Limit, * Design values of CETP and others are Inlet Standards as specified in CTO.  
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ANALYSIS RESULTS OF WASTEWATER SAMPLES COLLECTED AT DIFFERENT STAGES OF CETP  

DATE OF SAMPLING- 16.05.2023 (NIGHT-00:30 AM to 12:15 AM) 

Sr. No. Parameters 
Design 

Values/Inlet 
Standards 

Inlet to 
CETP 

Outlet  of 
Equalization 

Tank 

Outlet of 
Primary 
Clarifier 

Outlet  of 
Secondary 
Clarifier-I 

Outlet  of 
Secondary 
Clarifier-II 

Final Outlet of CETP 
(after tertiary 

treatment) 

Discharge 
Standards 

1 pH 5.5-9.0 7.8 7.8 7 7.3 7.6 7.5 6.0-9.0 

2 Suspended Soiled  - 56 55 45 49 41 39 100 

3 TDS - 3725 4228 4209 3789 3734 3711 - 

4 BOD 1200* 210 220 180 68 64 60 100 

5 COD 2500* 636 660 567.2 208 200 180 250 

6 Ammonical Nitrogen 50 3.58 3.16 1.86 1.90 1.17 1.08 50 

7 TKN - 184.80 109.20 98.0 50.40 42.00 42.00 50 

8 Nitrate Nitrogen - 8.53 11.55 10.90 8.83 12.03 15.40 50 

9 Cyanide 2.0 1.80 1.60 1.20 0.80 0.80 0.60 0.2 

10 Chromium Hexavalent 2.0 BDL BDL BDL BDL BDL BDL 0.1 

11 Chromium Total 2.0 BDL BDL BDL BDL BDL BDL - 

12 Copper 3.0 BDL 0.04 0.06 0.85 0.25 1.12 3.0 

13 Manganese - BDL BDL BDL BDL BDL BDL 2.0 

14 Lead 1.0 0.61 0.11 0.07 0.57 0.52 0.57 0.1 

15 Nickel 30 BDL BDL BDL BDL BDL BDL 3.0 

16 Zinc 15 0.07 0.42 0.03 0.12 0.04 0.07 15 

17 Iron - 0.70 0.87 0.70 0.59 0.57 0.99 3.0 

18 Arsenic 0.2 BDL BDL BDL BDL BDL BDL 0.2 

19 Cadmium 1.0 BDL BDL BDL BDL BDL BDL 0.05 

20 Oil & Grease - 4.8 4.8 5 BDL BDL BDL 10 

Note-Concentration of all the values is expressed in mg/L, except pH; BDL-Below Detection Limit, * Design values of CETP and others are Inlet Standards as specified in CTO.  
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ANALYSIS RESULTS OF WASTEWATER SAMPLES COLLECTED AT DIFFERENT STAGES OF CETP 
DATE OF SAMPLING- 16.05.2023 (MORNING-11:45 AM to 12:15 PM) 

Sr. 
No. 

Parameters 
Design 

Values/Inlet 
Standards 

Inlet to 
CETP 

Outlet  of 
Equalization 

Tank 

Outlet of 
Primary 
Clarifier 

Outlet  of 
Secondary 
Clarifier-I 

Outlet  of 
Secondary 
Clarifier-II 

Final Outlet of CETP 
(after tertiary 

treatment) 

Discharge 
Standards 

1 pH 5.5-9.0 7.9 7.9 7.2 7.4 7.7 7.7 6.0-9.0 

2 Suspended Soiled  - 86 59 52 42 36 49 100 

3 TDS - 3412 3739 3248 3188 3216 3276 - 

4 BOD 1200* 210 200 210 70 68 74 100 

5 COD 2500* 660 648 672 200 186 184 250 

6 Ammonical Nitrogen 50 6.16 3.92 3.22 1.35 1.54 0.89 50 

7 TKN - 168 196 75.60 44.80 44.80 42.00 50 

8 Nitrate Nitrogen - 22.30 10.30 9.60 12.50 9 11.05 50 

9 Cyanide 2.0 2 1.80 1.60 0.90 0.80 0.80 0.2 

10 Chromium Hexavalent 2.0 BDL BDL BDL BDL BDL BDL 0.1 

11 Chromium Total 2.0 BDL BDL BDL BDL BDL BDL - 

12 Copper 3.0 BDL BDL 1 1.65 0.39 0.82 3.0 

13 Manganese - BDL BDL BDL BDL BDL BDL 2.0 

14 Lead 1.0 0.23 0.03 0.06 0.06 0.07 0.06 0.1 

15 Nickel 30 BDL BDL BDL BDL BDL BDL 3.0 

16 Zinc 15 0.02 0.02 0.09 0.12 0.02 0.02 15 

17 Iron - 1.01 0.69 0.85 0.93 0.66 1.15 3.0 

18 Arsenic 0.2 BDL BDL BDL BDL BDL BDL 0.2 

19 Cadmium 1.0 BDL BDL BDL BDL BDL BDL 0.05 

20 Oil & Grease - 5.2 4.8 5.4 BDL BDL 2.2 10 

Note-Concentration of all the values is expressed in mg/L, except pH; BDL-Below Detection Limit, * Design values of CETP and others are Inlet Standards as specified in CTO.  
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ANALYSIS RESULTS OF WASTEWATER COMPOSITE SAMPLES COLLECTED AT DIFFERENT STAGES OF CETP  

DATE OF SAMPLING- 11:30 AM OF 15.05.2023 TO 09:30 AM OF 16.05.2023 

Sr. 
No. 

Parameters 
Design Values/Inlet 

Standards 
Inlet to 
CETP 

Outlet  of 
Equalization 

Tank 

Outlet of 
Primary 
Clarifier 

Outlet  of 
Secondary 
Clarifier-I 

Outlet  of 
Secondary 
Clarifier-II 

Final Outlet of CETP 
(after tertiary 

treatment) 

Discharge 
Standards 

1 pH 5.5-9.0 7.9 7.8 7.1 7.4 7.9 7.7 6.0-9.0 

2 Suspended Soiled  - 66 70 52 51 48 45 100 

3 TDS - 3849 4117 4011 3987 3816 3811 - 

4 BOD 1200* 190 210 190 60 62 60 100 

5 COD 2500* 589.2 649.6 568 182.4 193.6 171.2 250 

6 Ammonical Nitrogen 50 25.90 30 13.50 8.95 18.40 18.60 50 

7 TKN - 106.40 106.40 119 47.60 28 42 50 

8 Nitrate Nitrogen - 11.30 8.53 17.05 19.90 11.30 6.08 50 

9 Cyanide 2.0 1.60 1.70 1.40 0.90 0.80 0.80 0.2 

10 Chromium Hexavalent 2.0 BDL BDL BDL BDL BDL BDL 0.1 

11 Chromium Total 2.0 BDL BDL BDL BDL BDL BDL - 

12 Copper 3.0 BDL BDL 0.31 0.54 0.16 0.52 3.0 

13 Manganese - BDL BDL BDL BDL BDL BDL 2.0 

14 Lead 1.0 0.05 0.03 0.05 0.07 0.05 0.04 0.1 

15 Nickel 30 BDL BDL BDL BDL BDL BDL 3.0 

16 Zinc 15 BDL 0.02 BDL 0.01 BDL BDL 15 

17 Iron - 0.69 0.86 0.98 0.84 1.27 1.06 3.0 

18 Arsenic 0.2 BDL BDL BDL BDL BDL BDL 0.2 

19 Cadmium 1.0 BDL BDL BDL BDL BDL BDL 0.05 

20 Oil & Grease - 4.4 4.8 4.8 BDL BDL BDL 10 

Note-Concentration of all the values is expressed in mg/L, except pH; BDL-Below Detection Limit, * Design values of CETP and others are Inlet Standards as specified in CTO.  
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ANALYSIS RESULTS OF WASTEWATER GRAB & COMPOSITE SAMPLES COLLECTED AT INLET AND OUTLET OF CETP 
DATE OF SAMPLING-15.05.2023 & 16.05.2023 

Sr. No. Parameters 
Design 

Values/Inlet 
Standards 

Grab Sampling 
15.05.2023-MORNING 
11:30 AM to 12:15 PM 

Grab Sampling 
16.05.2023-NIGHT 

00:30 AM to 12:15 AM 

Grab Sampling 
16.05.2023-MORNING 
11:45 AM to 12:15 PM 

Composite Sampling  
11:30 AM of 15.05.2023 to 

09:30 AM of 16.05.2023 
Discharge 
Standards 

Inlet to 
CETP 

Final Outlet of 
CETP  

(after tertiary 
treatment) 

Inlet to 
CETP 

Final Outlet of 
CETP  

(after tertiary 
treatment) 

Inlet to 
CETP 

Final Outlet of 
CETP  

(after tertiary 
treatment) 

Inlet to 
CETP 

Final Outlet of 
CETP  

(after tertiary 
treatment) 

1 pH 5.5-9.0 7 7.3 7.8 7.5 7.9 7.7 7.9 7.7 6.0-9.0 

2 Suspended Soiled  - 131 41 56 39 86 49 66 45 100 

3 TDS - 4864 4720 3725 3711 3412 3276 3849 3811 - 

4 BOD 1200* 310 70 210 60 210 74 190 60 100 

5 COD 2500* 934.4 192 636 180 660 184 589.2 171.2 250 

6 Ammonical Nitrogen 50 6.68 2.32 3.58 1.08 6.16 0.89 25.90 18.60 50 

7 TKN - 100.80 44.80 184.80 42.00 168 42.00 106.40 42 50 

8 Nitrate Nitrogen - 3.88 11.55 8.53 15.40 22.30 11.05 11.30 6.08 50 

9 Cyanide 2.0 2.20 1.20 1.80 0.60 2 0.80 1.60 0.80 0.2 

10 Chromium Hexavalent 2.0 BDL BDL BDL BDL BDL BDL BDL BDL 0.1 

11 Chromium Total 2.0 BDL BDL BDL BDL BDL BDL BDL BDL - 

12 Copper 3.0 1.70 1.03 BDL 1.12 BDL 0.82 BDL 0.52 3.0 

13 Manganese - BDL BDL BDL BDL BDL BDL BDL BDL 2.0 

14 Lead 1.0 0.43 BDL 0.61 0.57 0.23 0.06 0.05 0.04 0.1 

15 Nickel 30 BDL BDL BDL BDL BDL BDL BDL BDL 3.0 

16 Zinc 15 0.15 BDL 0.07 0.07 0.02 0.02 BDL BDL 15 

17 Iron - 0.97 0.69 0.70 0.99 1.01 1.15 0.69 1.06 3.0 

18 Arsenic 0.2 BDL BDL BDL BDL BDL BDL BDL BDL 0.2 

19 Cadmium 1.0 BDL BDL BDL BDL BDL BDL BDL BDL 0.05 

20 Oil & Grease - 5.8 BDL 4.8 BDL 5.2 2.2 4.4 BDL 10 

Note-Concentration of all the values is expressed in mg/L, except pH; BDL-Below Detection Limit, * Design values of CETP and others are Inlet Standards as specified in CTO.  
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Annexure-IXB 

 

ANALYSIS RESULTS OF SAMPLING- RIVER SONPATRA AND KOTWALI NALLAH/NATURAL DRAINS 

Sr. 
No. 

Parameters 
Kotwali Nallah 

(Natural Drain-I) 
near CETP 

River Sonpatra near 
Kotwali Village (after 
meeting with Kotwali 

Nallah) 

Natural Drain-II near 
Kotwali Village merging 
with Sonpatra river on 

north side 

River Sonpatra 
after confluence 

1 pH 6.3 6.4 6.4 7.1 

2 TDS 1198 258 312 289 

3 SS 12 15 13 12 

4 Ammonical Nitrogen 1.59 2.67 0.77 1.50 

5 BOD 3.4 2.6 2.2 2.4 

6 COD 60 35.2 22.8 34 

7 Cyanide NA NA NA NA 

8 Dissolved Oxygen   -- 5 5.9 5.6 

9 Nitrate Nitrogen 2.79 3.91 8.30 5.09 

10 Sulphide NA NA NA NA 

11 TKN 14 14 8.40 8.40 

12 Arsenic BDL BDL BDL BDL 

13 Cadmium BDL BDL BDL BDL 

14 Chromium Hexavalent BDL BDL BDL BDL 

15 Chromium Total BDL BDL BDL BDL 

16 Copper BDL BDL 0.16 BDL 
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Sr. 
No. 

Parameters 
Kotwali Nallah 

(Natural Drain-I) 
near CETP 

River Sonpatra near 
Kotwali Village (after 
meeting with Kotwali 

Nallah) 

Natural Drain-II near 
Kotwali Village merging 
with Sonpatra river on 

north side 

River Sonpatra 
after confluence 

17 Iron 0.79 0.43 0.65 0.69 

18 Lead BDL BDL BDL BDL 

19 Manganese BDL BDL BDL BDL 

20 Nickel BDL BDL BDL BDL 

21 Selenium NA NA NA NA 

22 Vanadium NA NA NA NA 

23 Zinc BDL 0.06 0.14 0.02 

24 Oil & Grease BDL BDL BDL BDL 

25 Phenol NA NA NA NA 

 

81

334



Annexure-IXC 

ANALYSIS RESULTS OF WATER SAMPLING- 01 MLD IN-SITU TREATMENT PROJECT 

Date of sampling-15.05.2023, Mode of Sampling- Grab 

Sr. No. Parameters 
Inlet to In Situ 

project 

Inlet of 1st Row 
( After 

Sedimentation) 

Final outlet  of 1st 
Row 

Inlet of Third Row 
(After 

Sedimentation) 
Outlet of Third Row 

Final Outlet In Situ 
project 

1 pH 6.7 6.3 6.4 6.6 6.5 6.5 

2 TDS 133 131 132 129 148 136 

3 SS 14 11 12 11 12 11 

4 Ammonical 
Nitrogen 

1.54 1.66 1.78 1.52 2.19 2.08 

5 BOD 1.8 2 1.8 2 1.8 1.8 

6 COD 32.8 20 15.2 18 13.6 16 

7 Cyanide NA NA NA NA NA NA 

8 Dissolved Oxygen 5.4 5.9 6 5.4 5.9 6 

9 Nitrate Nitrogen 1.97 1.90 2.44 2.12 2.85 2.55 

10 Sulphide NA NA NA NA NA NA 

11 TKN 8.40 8.40 5.60 5.60 1.12 1.12 

12 Arsenic BDL BDL BDL BDL BDL BDL 

13 Cadmium BDL BDL BDL BDL BDL BDL 

14 
Chromium 

Hexavalent 
BDL BDL BDL BDL 

BDL 
BDL 

15 Chromium Total BDL BDL BDL BDL BDL BDL 

16 Copper BDL BDL BDL 0.17 BDL BDL 

82

335



Sr. No. Parameters 
Inlet to In Situ 

project 

Inlet of 1st Row 
( After 

Sedimentation) 

Final outlet  of 1st 
Row 

Inlet of Third Row 
(After 

Sedimentation) 
Outlet of Third Row 

Final Outlet In Situ 
project 

17 Iron 0.87 0.59 0.65 0.69 0.59 0.66 

18 Lead BDL BDL BDL BDL BDL BDL 

19 Manganese BDL BDL BDL BDL BDL BDL 

20 Nickel BDL BDL BDL BDL BDL BDL 

21 Selenium NA NA NA NA NA NA 

22 Vanadium NA NA NA NA NA NA 

23 Zinc BDL BDL BDL 0.06 BDL BDL 

24 Oil & Grease BDL BDL BDL BDL BDL BDL 

25 Phenol NA NA NA NA NA NA 
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ANNEXURE 

ANALYSIS RESULTS OF SEDIMENT SAMPLES COLLECTED FROM KOTWALI RIVER AND NALLA 

Sr. 

No. 

 
Location of sample 

SSRS-1 SSRS-2 SSND-II-1 SSND-II-2 SSRS-3 SSRS-4 SSRS-5 SSRS-6 SSND-I-1 SSND-I-2 SSND-I-3 

Date 15/5/2023 15/5/2023 15/5/2023 15/5/2023 15/5/2023 15/5/2023 15/5/2023 15/5/2023 16/5/2023 16/5/2023 16/5/2023 

Parameters 01 02 03 04 05 06 07 08 09 10 11 

1 pH (10% Solution) 6.16 6.0 5.36 6.04 5.60 5.29 6.86 5.53 5.98 5.84 5.32 

2 
Electrical 
Conductivity(10% 
soln) 

37.0 23.0 55.0 110.0 25.0 0.53 58.0 90.0 0.56 94.0 183. 0 

3 Arsenic <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 

4 Cadmium <0.01 0.05 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 

5 Manganese 29.02 8.50 2.90 3.16 1.64 1.52 1.10 <0.01 582.18 1076.92 15.10 

6 Copper 7.58 13.83 3.11 1.94 4.89 6.60 8.13 4.95 19.52 6.73 13.30 

7 Vanadium <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 

8 Zinc 1.01 2.61 0.02 0.028 0.60 0.96 1.76 0.69 4.26 4.26 2.11 

9 Iron 0.233 <0.1 <0.1 <0.1 0.102 <0.1 0.261 <0.1 0.245 <0.1 <0.1 

10 Water Soluble 
Fluoride 

<0.1 <0.1 <0.1 <0.1 <0.1 <0.1 <0.1 <0.1 <0.1 <0.1 <0.1 

11 Water Soluble 
chloride 

11.0 7.0 13.0 26.99 11.0 128.96 10.0 22.99 51.98 18.99 35.99 

12 Water soluble Nitrate 0.149 0.118 1.671 0.133 0.174 0.165 0.493 0.427 0.527 0.286 0.108 

13 Ammonical Nitrogen 5.32 3.36 2.94 7.28 3.36 10.36 5.88 5.32 12.6 7.28 8.40 

14 
Total Soluble 

Sulphates 
<0.5 <0.5 46.12 <0.5 <0.5 3.50 <0.5 <0.5 28.38 <0.5 36.12 

                - IXD

84

337



Sr. 

No. 

 
Location of sample 

SSRS-1 SSRS-2 SSND-II-1 SSND-II-2 SSRS-3 SSRS-4 SSRS-5 SSRS-6 SSND-I-1 SSND-I-2 SSND-I-3 

Date 15/5/2023 15/5/2023 15/5/2023 15/5/2023 15/5/2023 15/5/2023 15/5/2023 15/5/2023 16/5/2023 16/5/2023 16/5/2023 

Parameters 01 02 03 04 05 06 07 08 09 10 11 

15 Available Phosphorus 4.94 1.34 10.54 3.60 2.38 3.41 2.99 3.15 6.16 1.59 0.97 

16 Total Petrolium 
Hydrocarbon 

<100.0 <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 

17 Total Organic Carbon <0.2 <0.2 <0.2 <0.2 <0.2 <0.2 <0.2 <0.2 <0.2 <0.2 <0.2 

18 PAH* <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 

19 Phenolic Compound <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 

20 TVOCs <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 <100.0 

21 Chromium 12.32 12.76 0.04 0.04 5.28 2.27 5.69 2.96 15.18 11.87 3.05 

 

DETAILS OF SAMPLING LOCATIONS– SEDIMENTS IN RIVER ND NATURAL DRAINS 

Sr. 

No. 

Sampling  Location Description(s)  Code  

01 River Sonpatra near Kotwali Village (Kotwali Nallah/Natural Drain-I), the natural drain which passes from MIDC area 

and further meeting with river Sonpatra (Location-01) 

SSRS-1 

 

02 River Sonpatra near Kotwali Village (Kotwali Nallah/Natural Drain-I), the natural drain which passes from MIDC area 

and further meeting with river Sonpatra)- (Location-02) 

SSRS-2 

03 Natural Drain-II near Kotwali Village merged with Sonpatra river on north side SSND-II-1 
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04 Natural Drain-II near Kotwali Village merged with Sonpatra river on north side SSND-II-2 

 

05 River Sonpatra after confluence of Natural Drain-II near Kotwali Village merged with Sonpatra river on north side SSRS-3 

06 River Sonpatra after confluence of Natural Drain-II near Kotwali Village merged with Sonpatra river on north side SSRS-4 

07 River Sonpatra after confluence of Natural Drain-II near Kotwali Village merged with Sonpatra river on north side SSRS-5 

08 River Sonpatra after confluence of Natural Drain-II near Kotwali Village merged with Sonpatra river on north side SSRS-6 

09 Kotwali Nallah (Natural Drain-I), the natural drain which passes from MIDC area and further meeting with river 

Sonpatra 

SSND-I-1 

10 Kotwali Nallah (Natural Drain-I), the natural drain which passes from MIDC area and further meeting with river 

Sonpatra 

SSND-I-2 

11 Kotwali Nallah (Natural Drain-I), the natural drain which passes from MIDC area and further meeting with river 

Sonpatra 

SSND-I-3 
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MONITORING RESULTS CARRIED OUT BY MPCB FROM APRIL, 2018 TO APRIL, 2023 
2018 

Sr. No 
Sampling Date 01.01.2018 08.1.2018 15.01.2018 22.01.2018 29.01.2018 Outlet 

Norms Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.7 7.2 8 7.2 7.8 7.3 7.5 7 7.8 7.2 5.5-9.0 
2 BOD 700 110 700 120 1100 360 1200 140 1000 160 100 
3 COD 2048 320 2144 352 4080 1136 3760 384 3680 392 250 
4 SS 122 21 174 19 189 106 178 38 168 32 100 
5 TDS --- --- --- --- --- --- --- --- --- --- -- 

 

Sr. No 
Sampling Date 05.02.2018  12.02.2018 20.02.2018 26.02.2018 

Parameter Inlet Outlet  Inlet Outlet  Inlet Outlet  Inlet Outlet  
1 pH 8.4 7.5 7.2 7.5 7.9 7.9 7.3 6.7 
2 BOD 960 190 800 160 900 140 900 150 
3 COD 3712 416 2880 328 3920 456 3040 320 
4 SS 224 138 212 64 160 48 176 92 
5 TDS --- --- --- --- --- --- 5832 2944 

 

Sr. No 
Sampling Date 05.03.2018 12.03.2018 19.03.2018 26.03.2018 

Parameter Inlet Outlet  Inlet Outlet  Inlet Outlet  Inlet Outlet  
1 pH 7.2 6.9 7.9 7.6 7.7 7.3 8 7.5 
2 BOD 1300 160 1050 145 860 150 1100 140 
3 COD 4480 408 4240 432 3200 392 4480 488 
4 SS 176 92 279 66 176 91 185 73 
5 TDS 7034 2370 7860 3140 7384 3834 8772 4295 

 

Annexure - X

87

340



Sr. No 
Sampling Date 02.04.2018 09.04.2018 16.04.2018 23.04.2018 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 6.7 7.2 7.5 7.6 7.6 7.8 7.7 7.3 
2 BOD 1125 210 1200 120 1250 170 1275 110 
3 COD 4160 328 3920 368 4480 432 4640 376 
4 SS 180 70 176 48 158 48 212 72 
5 TDS 8288 4908 6490 4174 7460 3827 7950 5040 

 

Sr. No 
Sampling Date 02.05.2018 07.5.2018 14.05.2018 21.05.2018 28.05.2018 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.3 7.2 7.1 7.2 7.3 6.8 7.3 7.1 7.7 7.4 
2 BOD 1400 140 1025 130 1350.0 105.0 1175.0 140.0 550.0 105.0 
3 COD 3920 320 3648 384 3360.0 288.0 3580.0 352.0 2016.0 272.0 
4 SS 174 80 192 56 216.0 42.0 184.0 48.0 180.0 60.0 
5 TDS 6340 4090 5568 3798 6236.0 2586.0 5106.0 2528.0 8260.0 4740.0 

 

Sr. No 
Sampling Date 04.06.2018 11.06.2018 18.06.2018 25.06.2018 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 8.8 6.7 8.0 7.5 7.1 6.5 8.6 6.9 
2 BOD 1200 160.0 1100.0 130.0 625.0 160.0 940.0 180.0 
3 COD 3840 392.0 4160.0 376.0 2480.0 NA 3840.0 632.0 
4 SS 142 93.0 69.0 28.0 148.0 25.0 129.0 32.0 
5 TDS 8614.0 4938.0 5854.0 3936.0 6262.0 3416.0 12700.0 4700.0 
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Sr. No 
Sampling Date 02.07.2018 09.07.2018 16.07.2018 23.07.2018 30.07.2018 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.3 7.4 7.3 7.0 7.7 7.0 7.8 6.8 7.7 6.7 
2 BOD 1550.0 390.0 310.0 120.0 220.0 140.0 490.0 85.0 1200.0 120.0 
3 COD 5360.0 1328.0 1168.0 344.0 800.0 440.0 1824.0 264.0 5280.0 360.0 
4 SS 210.0 181.0 137.0 111.0 180.0 94.0 175.0 110.0 240.0 136.0 
5 TDS 12024.0 10216.0 4766.0 2288.0 3382.0 3364.0 4616.0 3274.0 15136.0 2600.0 

 

Sr. No 
Sampling Date 06.08.2018 13.08.2018 20.08.2018 27.08.2018 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.6 6.8 7.6 7.0 7.7 6.8 7.9 7.0 
2 BOD 460.0 120.0 260.0 90.0 440.0 110.0 440.0 100.0 
3 COD 2048.0 336.0 1056.0 272.0 1728.0 288.0 1728.0 340.0 
4 SS 180.0 100.0 120.0 44.0 118.0 114.0 140.0 65.0 
5 TDS 7186.0 3360.0 4923.0 2670.0 6040.0 3208.0 7090.0 3105.0 

 

Sr. No 
Sampling Date 04.09.2018 11.09.2018 18.09.2018 24.09.2018 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 8.0 7.4 7.9 7.3 8.2 7.7 7.3 6.5 
2 BOD 460.0 120.0 440.0 120.0 480.0 110.0 540.0 38.0 
3 COD 1440.0 352.0 1472.0 416.0 1600.0 320.0 2144.0 128.0 
4 SS 162.0 123.0 180.0 80.0 190.0 102.0 140.0 64.0 
5 TDS 8429.0 4061.0 7163.0 2636.0 4390.0 2798.0 6704.0 1653.0 
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Sr. No 
Sampling Date 01.10.2018 08.10.2018 15.10.2018 22.10.2018 29.10.2018 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 8.0 6.8 8.1 7.6 8.1 7.5 7.6 6.7 7.8 6.7 
2 BOD 480.0 120.0 480.0 290.0 3600.0 120.0 480.0 160.0 360.0 110.0 
3 COD 1760.0 368.0 1664.0 880.0 11840.0 432.0 1728.0 440.0 1184.0 272.0 
4 SS 160.0 80.0 185.0 130.0 188.0 160.0 140.0 120.0 154.0 82.0 
5 TDS 5183.0 2187.0 8233.0 5290.0 18596.0 6133.0 4725.0 2460.0 7255.0 2147.0 

 

Sr. No 
Sampling Date 05.11.2018 12.11.2018 19.11.2018 26.11.2018 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.4 6.5 7.7 6.8 7.9 7.1 7.2 7 
2 BOD 360.0 80.0 480.0 240.0 460.0 190.0 340.0 190.0 
3 COD 1136.0 212.0 1424.0 700.0. 1888.0 512.0 1104.0 536.0 
4 SS 118.0 76.0 164.0 112.0 148.0 116.0 136.0 112.0 
5 TDS 5490.0 1686.0 7441.0 2429.0 5648.0 2966.0 6368.0 2746.0 

 

Sr. No 
Sampling Date 03.12.2018 10.12.2018 17.12.2018 24.12.2018 31.12.2018 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.4 6.7 7.4 7 7.3 7.2 8.0 7.6 7.4 7 
2 BOD 960.0 180.0 1000.0 170.0 700.0 190.0 900.0 180.0 380.0 180.0 
3 COD 3680.0 576.0 3480.0 492.0 2784.0 752.0 3880.0 464.0 2224.0 504.0 
4 SS 142.0 110.0 144.0 114.0 178.0 67.0 148.0 84.0 168.0 84.0 
5 TDS 6264.0 2648.0 6346.0 2584.0 5670.0 2960.0 6124.0 2892.0 6468.0 2618.0 
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2019 

Sr. No 
Sampling Date 07.01.2019 14.01.2019 21.01.2019 28.01.2019 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 6.8 7.7 7.4 7.4 7.5 7 7.6 7.2 
2 BOD 390 80 510 120 390 180 775 160 
3 COD 2160 256 2480 368 2144 416 2208 592 
4 SS 144 76 178 112 168 116 186 114 
5 TDS 6348 2412 7216 2318 6986 2614 7318 2468 

 

Sr. No 
Sampling Date 04.02.2019 12.02.2019 18.02.2019 25.02.2019 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.3 7.6 8 7.1 7.6 7.4 7.3 6.5 
2 BOD 520 120 440 160 780 140 680 140 
3 COD 2096 376 2256 412 2672 404 2912 388 
4 SS 144 110 178 110 190 87 176 82 
5 TDS 9819 2104 9842 2384 9181 2571 8242 2386 

 

Sr. No 
Sampling Date 04.03.2019 11.03.2019 18.03.2019 25.03.2019 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.1 6.8 7.1 7.2 7.7 6.9 7.6 6.6 
2 BOD 660 80 580 90 440 90 440 58 
3 COD 2416 248 2240 260 1696 256 1744 204 
4 SS 182 84 172 83 148 78 156 62 
5 TDS 7668 1709 9389 1926 7246 2382 6446 2015 
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Sr. No 
Sampling Date 01.04.2019 08.04.2019 15.04.2019 22.04.2019 29.04.2019 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.3 6.7 7.7 7.1 8 6.7 7.3 7.9 7.3 7.7 
2 BOD 440 90 440 90 320 48 560 80 410 36 
3 COD 2144 336 2064 392 1216 204 2720 252 1984 208 
4 SS 168 71 168 84 144 76 164 68 168 54 
5 TDS 9427 1795 9237 1903 6260 1983 9277 1952 9434 1224 

 

Sr. No 
Sampling Date 06.05.2019 13.05.2019 21.05.2019 27.05.2019 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7 6.9 6.9 7.5 6.1 6.9 6.9 6.7 
2 BOD 280 58 260 30 140 38 180 30 
3 COD 920 204 808 112 400 120 528 132 
4 SS 145 57 138 51 128 42 112 53 
5 TDS 6179 1721 9896 1795 6124 1946 2867 1853 

 

Sr. No 
Sampling Date 03.06.2019 11.06.2019 17.06.2019 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 6.8 6.6 7.2 7.3 7.5 6.5 
2 BOD 420 40 510 68 390 68 
3 COD 1576 156 1728 212 1632 232 
4 SS 138 43 124 46 136 44 
5 TDS 9081 1366 6870 1907 7122 2094 
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Sr. No 
Sampling Date 02.07.2019 08.07.2019 15.07.2019 22.07.2019 29.07.2019 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.3 7.1 6.7 7.3 7 7.1 7.3 6.9 8.3 6.7 
2 BOD 800 70 360 90 440 90 340 88 290 80 
3 COD 3232 236 1792 264 1824 252 1376 252 1016 256 
4 SS 164 48 128 39 132 48 138 46 138 34 
5 TDS 8254 2016 6052 2052 9327 2434 6295 2208 6242 2014 

 

Sr. No 
Sampling Date 06.08.2019 12.08.2019 20.08.2019 26.08.2019 
Parameter Inlet Outlet  Inlet Outlet  Inlet Outlet  Inlet Outlet  

1 pH 6.6 6.4 6.5 7.9 7.1 7.2 7.3 7.1 
2 BOD 450 190 950 160 640 98 210 20 
3 COD 1416 536 2176 468 1872 256 864 108 
4 SS 128 84 138 78 136 38 147 26 
5 TDS 9349 2561 8364 2284 5668 1486 6200 1470 

 

Sr. No 
Sampling Date 03.09.2019 09.09.2019 16.09.2019 23.09.2019 30.09.2019 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 3.8 6.2 8.1 6 7.2 7.8 7.8 6.7 7.1 6.9 
2 BOD 440 44 360 54 380 72 460 58 340 20 
3 COD 2000 156 1664 188 1888 236 1968 188 1568 108 
4 SS 132 48 160 48 180 86 188 86 128 32 
5 TDS 2100 1450 3890 2140 2280 1660 3860 2040 3441 1343 
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Sr. No 
Sampling Date 07.10.2019 14.10.2019 22.10.2019 30.10.2019 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.4 7.4 7.4 6.7 7.2 7.2 7.2 7.8 
2 BOD 410 70 190 42 380 30 360 48 
3 COD 1504 228 680 168 1360 112 1176 188 
4 SS 120 42 110 36 148 34 116 38 
5 TDS 5200 1514 2433 831 2894 1214 8124 1167 

 

Sr. No 
Sampling Date 05.11.2019 13.11.2019 19.11.2019 25.11.2019 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.4 7.7 8.1 8.2 7.4 7.7 7.8 7.8 
2 BOD 310 20 360 70.0 260 42.0 255.0 38.0 
3 COD 1224 92 1256 228.0 888 168.0 1360.0 112.0 
4 SS 122 44 128 56.0 114 44.0 142.0 44.0 
5 TDS 7246 1412 7182.0 2231.0 7234.0 2036.0 4914.0 1679.0 

 

Sr. No 
Sampling Date 02.12.2019 09.12.2019 17.12.2019 23.12.2019 31.12.2019 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 6.8 6.3 8.5 7.5 7.3 6.8 --- 6.3 7.6 7.8 
2 BOD 210.0 48.0 180.0 62.0 280.0 40.0 --- 26.0 280.0 48.0 
3 COD 596.0 160.0 532.0 204.0 824.0 124.0 --- 124.0 912.0 136.0 
4 SS 116.0 44.0 126.0 52.0 112.0 30.0 --- 34.00 130.0 44.0 
5 TDS 4027.0 1292.0 3918.0 1484.0 3984.0 1614.0 --- 1716.0 3986.0 1914.0 
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2020 

Sr. No 
Sampling Date 07.01.2020 14.01.2020 20.01.2020 28.01.2020 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.2 6.9 7.4 7.1 7.4 7.0 7.5 8.1 
2 BOD 220.0 38.0 180.0 56.0 132.5 86.0 380.0 80.0 
3 COD 800.0 164.0 504.0 204.0 552.0 252.0 1248.0 244.0 
4 SS 126.0 42.0 114.0 48.0 122.0 58.0 138.0 48.0 
5 TDS 3792.0 1874.0 3698.0 1768.0 4205.0 2357.0 9261.0 3363.0 

 

Sr. No 
Sampling Date 03.02.2020 10.02.2020 17.02.2020 24.02.2020 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 6.8 7.2 7.6 7.6 7.9 8.2 7.3 6.8 
2 BOD 180.0 60.0 190.0 70.0 220.0 60.0 210.0 80.0 
3 COD 560.0 156.0 588.0 240.0 616.0 224.0 708.0 224.0 
4 SS 108.0 49.0 138.0 84.0 124.0 72.0 146.0 98.0 
5 TDS 5581.0 2057.0 9936.0 3372.0 8546.0 3037.0 7480.0 4670.0 

 

Sr. No 
Sampling Date 02.03.2020 11.03.2020 16.03.2020 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 6.8 7.1 7.4 7.8 6.6 6.2 
2 BOD 490.0 102.0 110.0 58.0 135.0 28.0 
3 COD 1432.0 260.0 312.0 164.0 368.0 120.0 
4 SS 163.0 68.0 64.0 44.0 65.0 21.0 
5 TDS 9949.0 5135.0 3040.0 1988.0 3840.0 2236.0 
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Sr. No 
Sampling Date 06.05.2020 12.05.2020 18.05.2020 26.05.2020 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.1 7.2 7.3 6.5 7.2 7.6 7.5 6.1 
2 BOD 240.0 80.0 230.0 40.0 575.0 77.5 325.0 42.5 
3 COD 824.0 264.0 860.0 132.0 1264.0 208.0 888.0 116.0 
4 SS 142.0 82.0 132.0 66.0 146.0 72.0 240.0 40.0 
5 TDS 3840.0 1880.0 3420.0 1810.0 5160.0 1960.0 3810.0 2080.0 

 

Sr. No 
Sampling Date 05.06.2020 10.06.2020 16.06.2020 22.06.2020 29.06.2020 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.4 6.5 7.3 7.5 7.4 7.2 7.5 7.1 7.3 7.0 
2 BOD 310.0 46.0 240.0 80.0 255.0 87.5 255.0 85.0 180.0 40.0 
3 COD 808.0 140.0 768.0 256.0 672.0 244.0 660.0 232.0 544.0 100.0 
4 SS 118.0 36.0 124.0 40.0 120.0 68.0 180.0 58.0 120.0 28.0 
5 TDS 4323.0 1882.0 3960.0 1680.0 2810.0 1680.0 2691.0 1820.0 2760.0 2036.0 

 

Sr. No 
Sampling Date 06.07.2020 13.07.2020 21.07.2020 27.07.2020 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.4 7.1 7.2 7.4 7.2 6.9 7.2 6.9 
2 BOD 215.0 51.0 185.0 65.0 215.0 68.0 290.0 98.0 
3 COD 636.0 140.0 484.0 176.0 736.0 156.0 680.0 196.0 
4 SS 110.0 46.0 180.0 108.0 98.0 60.0 98.0 48.0 
5 TDS 4860.0 2080.0 2846.0 2010.0 3542.0 1480.0 4914.0 1792.0 
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Sr. No 
Sampling Date 03.08.2020 10.08.2020 18.08.2020 24.08.2020 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 6.9 7.2 7 6.9 7 6.9 6.8 6.4 
2 BOD 155 12.0 235.0 14.0 260.0 28.0 190.0 58.0 
3 COD 560 64.0 600.0 56.0 636.0 104.0 468.0 140.0 
4 SS 72 30.0 80.0 48.0 184.0 35.0 125.0 84.0 
5 TDS 4920.0 1580.0 6840.0 2024.0 4010.0 1049.0 6480.0 2220.0 

 

Sr. No 
Sampling Date 01.09.2020 07.09.2020 15.09.2020 21.09.2020 29.09.2020 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.0 6.9 7.1 7.5 7.0 6.5 6.9 6.6 6.9 6.8 
2 BOD 180.0 22.0 2750.0 40.0 190.0 22.0 140.0 26.0 185.0 18.0 
3 COD 520.0 92.0 12480.0 120.0 512.0 132.0 456.0 120.0 540.0 92.0 
4 SS 84.0 36.0 276.0 48.0 98.0 35.0 114.0 56.0 122.0 76.0 
5 TDS 6780.0 1890.0 18440.0 1840.0 2671.0 892.0 4356.0 1930.0 5240.0 2080.0 

 

Sr. No 
Sampling Date 05.10.2020 12.10.2020 20.10.2020 26.10.2020 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 6.9 6.6 6.9 6.7 7.2 7.0 7.5 7.3 
2 BOD 210.0 32.0 190.0 16.0 175.0 38.0 330.0 36.0 
3 COD 540.0 96.0 500.0 60.0 468.0 140.0 840.0 132.0 
4 SS 135.0 72.0 144.0 75.0 134.0 56.0 115.0 74.0 
5 TDS 6840.0 2059.0 9976.0 1840.0 2836.0 1634.0 4504.0 1024.0 
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Sr. No 
Sampling Date 03.11.2020 09.11.2020 17.11.2020 23.11.2020 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.5 6.5 7.5 6.8 7.4 7.1 7.4 6.6 
2 BOD 280.0 48.0 310.0 22.0 260.0 28.0 260.0 28.0 
3 COD 904.0 172.0 792.0 80.0 696.0 132.0 720.0 132.0 
4 SS 104.0 76.0 108.0 48.0 112.0 58.0 102.0 36.0 
5 TDS 4092.0 2040.0 6044.0 1248.0 6276.0 1836.0 4372.0 1208.0 

 

Sr. No 
Sampling Date 01.12.2020 07.12.2020 14.12.2020 22.12.2020 28.12.2020 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.4 6.8 7.3 6.8 6.8 7.2 6.8 6.8 7.3 7.0 
2 BOD 290.0 16.0 210.0 40.0 56.0 48.0 28.0 28.0 675.0 24.0 
3 COD 800.0 48.0 568.0 112.0 172.0 148.0 176.0 176.0 1616.0 104.0 
4 SS 110.0 32.0 110.0 48.0 80.0 122.0 39.0 39.0 134.0 72.0 
5 TDS 4484.0 1240.0 4400.0 1764.0 1622.0 1030.0 2106.0 2106.0 5860.0 1736.0 
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2021 

Sr. No 
Sampling Date 04.01.2021 11.01.2021 19.01.2021 25.01.2021 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.3 7.6 7.3 7.2 7.6 7.4 7.4 6.7 
2 BOD 575.0 98.0 450.0 68.0 480.0 32.0 470.0 46.0 
3 COD 1544.0 264.0 1088.0 188.0 1160.0 112.0 1152.0 160.0 
4 SS 124.0 68.0 115.0 76.0 103.0 56.0 124.0 36.0 
5 TDS 4074.0 2080.0 6598.0 2048.0 3960.0 2024.0 5015.0 1628.0 

 

Sr. No 
Sampling Date 02.02.2021 08.02.2021 16.02.2021 22.02.2021 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7 7.2 6.9 7 7.2 7.8 7.2 7 
2 BOD 280.0 60.0 280.0 60.0 330.0 86.0 290.0 42.0 
3 COD 952.0 228.0 840.0 156.0 842.0 236.0 827.0 127.0 
4 SS 110.0 59.0 96.0 42.0 106.0 56.0 86.0 35.0 
5 TDS 2980.0 1860.0 3638.0 2020.0 3460.0 4386.0 4426.0 2022.0 

 

Sr. No 
Sampling Date 01.03.2021 08.03.2021 15.03.2021 22.03.2021 30.03.2021 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.1 6.9 7.2 5.8 7.7 7.2 7.4 7.2 7.5 7.3 
2 BOD 270.0 32.0 260.0 24.0 195.0 28.0 190.0 18.0 130.0 68.0 
3 COD 686.0 154.0 673.0 82.0 635.0 149.0 530.0 77.0 371.0 176.0 
4 SS 68.0 52.0 112.0 48.0 55.0 18.0 86.0 44.0 250.0 17.0 
5 TDS 3454.0 1768.0 3558.0 1880.0 2802.0 1816.0 3400.0 1986.0 1414.0 1338.0 
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Sr. No 
Sampling Date 05.04.2021 12.04.2021 19.04.2021 26.04.2021 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.1 7.6 7.2 7.6 7.4 7.4 7.2 7 
2 BOD 675.0 76.0 90.0 12.0 340.0 78.0 56.0 20.0 
3 COD 1844.0 240.0 297.0 46.0 939.0 234.0 164.0 97.0 
4 SS 108.0 82.0 108.0 18.0 104.0 84.0 106.0 44.0 
5 TDS 9860.0 1880.0 2880.0 980.0 16120.0 2040.0 4080.0 2010.0 

 

Sr. No 
Sampling Date 03.05.2021 10.05.2021 18.05.2021 26.05.2021 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.3 6.4 7.2 7.2 8.5 8.0 8.1 7.6 
2 BOD 165.0 86.0 560.0 68.0 1200.0 160.0 2200.0 170.0 
3 COD 420.0 231.0 1645.0 196.0 4236.0 481.0 7712.0 594.4 
4 SS 106.0 68.0 154.0 78.0 162.0 112.0 218.0 124.0 
5 TDS 5892.0 2040.0 5632.0 2090.0 9980.0 3060.0 12858.0 3210.0 

 

Sr. No 
Sampling Date 01.06.2021 07.06.2021 15.06.2021 22.06.2021 29.06.2021 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH --- 6.9 7.2 7.1 7.1 7.4 7.1 --- 7.5 7.5 
2 BOD --- 70.0 82.0 68.0 90.0 76.0 68.0 --- -- -- 
3 COD --- 239.6 288.0 236.0 213.6 238.0 193.0 --- 759.0 171.0 
4 SS --- 19.0 42.0 36.0 35.0 24.0 31.0 --- 31.0 20.0 
5 TDS --- 4082.0 2028.0 2026.0 4578.0 2796.0 2056.0 --- 3200.0 2022.0 
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Sr. No 
Sampling Date 06.07.2021 13.07.2021 

Parameter Inlet Outlet Inlet Outlet 
1 pH 6.9 7.1 7.4 7.2 
2 BOD -- -- 550 -- 
3 COD 891.0 118.4 1860 -- 
4 SS 34.0 12.0 92 10 
5 TDS 4856.0 2696.0 6504 2058 

 

Sr. No 
Sampling Date 02.08.2021 09.08.2021 23.08.2021 30.08.2021 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.2 6.6 6.8 6.4 7.17 6.58 7.7 7.5 
2 BOD 450.0 105.0 350 40 170.0 54.55 NA NA 
3 COD 1840.0 340.0 1176 109.2 901.60 162.80 1738.4 344.8 
4 SS 54.0 28.0 34 21 42 20.0 89 73.0 
5 TDS 8460.0 2386.0 4518 2058 3838.0 2668.0 8632 2256 

 

Sr. No 
Sampling Date 07.09.2021 13.09.2021 20.09.2021 27.09.2021 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.5 7.3 8 6.6 6.9 6.9 7.6 7.1 
2 BOD 60.0 340.0 600 35 1050.0 36.0 1300 340 
3 COD 194.0 1128.0 1788 104.8 3403.0 114.8 3720 992 
4 SS 118.0 146.0 42 13 156.0 40.0 306 214 
5 TDS 3410 6954.0 7528 1512 16840 2350.0 20124 4550 
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Sr. No 
Sampling Date 04.10.2021 12.10.2021 18.10.2021 25.10.2021 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.1 7.2 7.3 6.5 7.2 7 7.3 7.3 
2 BOD 300.0 105.0 120 54 120.0 130 190 170 
3 COD 877.0 268.0 364 164 344.0 413 568 502 
4 SS 3.4 34.0 40 24 36.0 28 44 40 
5 TDS 5667 3460.0 5368 2546 5087 1776 6286 2154 

 

Sr. No 
Sampling Date 01.11.2021 08.11.2021 16.11.2021 22.11.2021 29.11.2021 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.1 7 7.3 7.4 7.5 7.4 7.1 7.2 --- 7.3 
2 BOD 170 130 130 28 180 120 130.0 80.0 --- 68 
3 COD 494.4 280 394 92.8 541 268 417.2 242.8 --- 228.8 
4 SS 44 34 44 62 38 32 44 32.0 --- 42 
5 TDS 6570 2060 4938 1880 4508 2078 4242.0 2012.0 --- 2060 

 

Sr. No 
Sampling Date 06.12.2021 13.12.2021 20.12.2021 27.12.2021 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.6 7 7.4 7.4 7 7 7 7.3 
2 BOD 490 56 500 155 30 23 58 40 
3 COD 1591.2 188 1598.4 486 104 76.4 190.8 -- 
4 SS 162 32 274 142 32 24 54 58 
5 TDS 13316 1668 13288 3466 486 764 1692 1692 

 

 

102

355



 

2022 

Sr. No 
Sampling Date 03.01.2022 10.01.2022 19.01.2022 25.01.2022 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.3 7.2 7.8 7.5 7.2 7 7.4 7.3 
2 BOD 60 27 250 32 43 23 51 62 
3 COD 195.6 79.6 788 92 143 69.6 160.8 202 
4 SS 32 28 166 28 194 72 58 78 
5 TDS 2386 1118 12040 1520 2310 1494 1860 1884 

 

Sr. No 
Sampling Date 08.02.2022 14.02.2022 21.02.2022 28.02.2022 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.2 6.5 7.4 6.1 7.4 6.4 7.1 6.4 
2 BOD 92 80 80 19 185 17 170 40 
3 COD 258 244.4 357.6 164.8 408 74.8 541 248 
4 SS 144 76 116 84 146 48 148 82 
5 TDS 2884 1402 2782 1298 3269 1135 4532 2291 

 

Sr. No 
Sampling Date 07.03.2022 14.03.2022 21.03.2022 28.03.2022 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.7 7.1 7.6 6.3 7.5 7.4 7.6 7.5 
2 BOD 1850 85 2800 86 4600 26 2300 86 
3 COD 4428 234.4 7740 236.8 9192 105.6 5104 217 
4 SS 138 72 216 58 220 46 220 38 
5 TDS 30078 5290 31240 2415 30142 2314 21478 1426 
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Sr. No 
Sampling Date 04.04.2022 11.04.2022 18.04.2022 25.04.2022 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.7 7.4 7.5 7.4 7.5 7.3 7.1 7 
2 BOD 1800 90 1250 35 2800 86 1650 26 
3 COD 5356 217 3288 143.6 7176 244 5104 160 
4 SS 184 29 240 52 182 68 94 47 
5 TDS 28872 2056 20114 1804 22874 2963 20134 2068 

 

Sr. No 
Sampling Date 02.05.2022 09.05.2022 17.05.2022 23.05.2022 30.05.2022 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.9 7.1 7.6 7 7.6 7.8 7.8 7.2 8.2 7.1 
2 BOD 1800 28 925 4.8 1700 22 2700 26 1750 12 
3 COD 5744 139.6 2435 70 4236 117.6 6224 132 5260 62.4 
4 SS 146 54 88 34 192 44 202 116 120 58 
5 TDS 21241 1368 13114 1087 12800 1980 19719 1581 18384 1248 

 

Sr. No 
Sampling Date 06.06.2022 13.06.2022 20.06.2022 27.06.2022 
Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 

1 pH 7.6 6.9 7.9 7.2 7.4 7.5 7.2 7.4 
2 BOD 2400 12 1050 90 950 85 1700 105 
3 COD 6408 139.2 2417 250 2760 230 3960 264 
4 SS 320 49 166 -- 240 68 184 78 
5 TDS 29366 766 10481 963 6965 766 5914 1571 
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Sr. No 
Sampling Date 04.07.2022 11.07.2022 18.07.2022 25.07.2022 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.6 7.1 7.4 7.4 8.2 7.2 7.3 7.3 
2 BOD 1600 160 1550 105 2100 38 220 120 
3 COD 5572 415 4920 268 6784 120 3192 232 
4 SS 196 84 184 82 178 64 238 37 
5 TDS 14326 2628 14226 2360 4818 1948 4879 1486 

 

Sr. No 
Sampling Date 01.08.2022 08.08.2022 22.08.2022 29.08.2022 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 8.1 7.6 8.3 7.4 7.4 6.7 7.6 7.7 
2 BOD 1200 76 950 48 850 36 775 74 
3 COD 3452 219 3544 157 2932 109 2128 208 
4 SS 184 78 186 48 162 26 260 124 
5 TDS 4918 1748 9273 1037 16928 649 9123 2456 

 

Sr. No 
Sampling Date 06.09.2022 12.09.2022 20.09.2022 26.09.2022 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.7 7.9 7.4 7.6 7.3 7.6 7.2 7.3 
2 BOD 600 12 1600 72 1450 84 38 135 
3 COD 1704 56.4 4464 203.6 4072 220.8 148 374.4 
4 SS 168 23 188 56 212 48 81 24 
5 TDS 8479 1550 9458 2137 6278 1650 6218 3112 
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Sr. No 
Sampling Date 3.10.2022 10.10.2022 17.10.2022 25.10.2022 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.4 7.3 7.3 7.2 7.8 7.8 6.8 7 
2 BOD 110 42 2000 90 2200 90 1200 90 
3 COD 300.8 128.4 4040 208.8 3288 228 3560 432 
4 SS 149 19 65 54 66 39 65 54 
5 TDS 10906 1527 19837.5 2490 18784 15435 6549 3753 

 

Sr. No 
Sampling Date 07.11.2022 14.11.2022 21.11.2022 28.11.2022 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.9 7.2 8.1 7.5 7.6 7.9 7.4 7.4 
2 BOD 1200 78 3600 56 110 380 105 105 
3 COD 4020 240.8 12960 176 284 1187 276.8 276.8 
4 SS 74 56 215 12 47 82 78 78 
5 TDS 17784 2478 16071 4046 2320 4620 1761 1761 

 

Sr. No 
Sampling Date 05.12.2022 12.12.2022 19.12.2022 26.12.2022 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.8 7.5 7.5 7.2 7.9 7.2 8.1 7.1 
2 BOD 2200 88 350 70 1600 60 600 50 
3 COD 6316 234 1212.8 242 5980 232 2512 142.8 
4 SS 233 20 51 18 137 47 94 72 
5 TDS 14925 1272 6236 3887 14951 1818 8979 664 
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2023 

Sr. No 
Sampling Date 03.01.2023 09.01.2023 16.01.2023 23.01.2023 30.01.2023 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.4 7 8.1 7.5 7.7 7 8.1 7.4 7.5 6.8 
2 BOD 600 70 2400 220 440 8 280 70 1200 80 
3 COD 1824 228 6492 739 1710 228 932 228 5920 244 
4 SS 82 23 144 137 24 124 48 228 191 13 
5 TDS 5935 5935 15638 12612 9368 859 4875 4309 22152 2214 

 

Sr. No 
Sampling Date 06.02.2023 13.02.2023 20.02.2023 27.02.2023 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.3 6.9 8.1 6.3 8.2 6.5 7.1 6.8 
2 BOD 560 80 700 60 700 30 1500 20 
3 COD 2656 209.6 2764 216 3508 99.2 5240 80 
4 SS 114 32 65 44 103 18 194 14 
5 TDS 18562 3349 10668 1091 11854 1299 17608 946 

 

Sr. No 
Sampling Date 08.03.2023 13.03.2023 20.03.2023 27.03.2023 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 8 7 7.6 7.9 7 7.4 7.4 7.2 
2 BOD 480 60 1200 105 550 24 800 40 
3 COD 5872 222 5536 237.6 2388 84.8 2032 160 
4 SS 117 37 127 176 132 66 85 12 
5 TDS 18412 2534 20120 39150 9222 873 8281 1241 
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Sr. No 
Sampling Date 03.04.2023 10.04.2023 17.4.2023 24.04.2023 

Parameter Inlet Outlet Inlet Outlet Inlet Outlet Inlet Outlet 
1 pH 7.9 7.4 7.2 7 7.6 7.5 7.5 7.5 
2 BOD 900 40 660 30 900 40 550 22 
3 COD 3000 128 2168 91.2 2118 130.4 1840 109.2 
4 SS 62 93 90 17 38 14 96 11 
5 TDS 12976 677 9873 592 3212 1576 4046 1514 
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Annexure - XI
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Annexure - XII
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